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25.02.2009 B. Sarma, learned counsel appearug for.  
the Applicant is present. Copies of this O.A., 

have already been served on Mr. B. C. Pathak, 

who is usually appears for BSNL. 

Issue notice to the Respondents 
requiring them to file their reply by 20th April,, 
2009. 

Mr. B. C. Pathak, learned counsel 
undertakes to ifie Appearance 

Memo/Vokalatnama on the next date. 

(M.R. Mohanty) 
Vice-  Chairman 
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No written statement has yet been fUed 

by the Respondents in this case. Mr.B.C.Pathak, 

learned counsel for the BSNL, undertakes to file 

vritten statement by 25.05.2009. 

Call .this matter on 25.05.2009. 

Send copies of this order to the 

Respondents in the address given in the O.A. 

(M.R.Monanty) 
Vice-Chairman 
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O.A.27 of 2009 

25.05.2009 	Mr.U.K.Nair. learned counsel 

for the Applicant is present Mrs. M. 
Das, Advocate, enters appearance 
for J3SNL, by way of filing fresh 
Vokaktmmc.'. She prays r time to 
file Written statement t,r .  the 
Respondents. 

Ca11 	this 	matter 	on 
22.07b2009 	awaiting 
statement for the Respondents. 
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2 
(N. D.Dayal 	(M. R. Mohanty) \ Member(A) 	Vice-Chairman- 

No written statement :h(]s yet been fiId 

by the Respondents. G'àtl this matter on 
25.08.2009 awaiting written statement from 
the Respondents. 

krvedi)  (M.Kç  
Member (A) 

(M.R.Mohanfy) 
Vice-Chairman 

Written statement is undertaken to 
be ified in course of the day. 

Call this matter on 06.10.2009 

awaiting rejoinder from the Applicaht. • 
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(M. K9iatuniedi) 
Member(A) 

(M.RMohantv) 
• Vice-Chairman 
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06.10.2009 	Written statement has already been 

fil d by the Respondents. No rejoinder has 

yet to file by the Appliant. 
Subject to legal pleas to be examined 

at the time of final hearing, this case is 

Call this matter on 7.12.2009 for 

he ng. 
Send copies of this order to the 

Ap licant and the Respondents in the address 

gi nintheO.A.  14 

(M.R.Mohanty) 
Vice-Chairman 

Jim 

07.1 	- Name of learned counse' for 
Respondents be shown appropfiately. 

list the matter on 1.01.2010. 

(Mukesh Kurnar Gupta) 

ilml 	
Member (J) 

	

12.01.2010 	This being similar to O.A.No.26/2009 
certain aspects, ILct it alongwh 

.A,No.2W2009 on. 21.01.2010. 

• Mado KuLOJrVdi) 	(Mukesh Kurnor Gupta) 
Member (J) 

r*rn 

21.01 .1 D 	On the wiftten request at Mr. B.C. 

Pathdc, Advocate for BSNL, adjotined to 

22X Febnx3ry, 2010. 

(Madan Ia 	(Muah? Gupta) 
H 	(A) 	 Member (J) 

,,, 	 rA 	/PB/ 
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.02201() 	Hesrd 	rpein 	tnr parties. 
H4iring cone1udd. Ff the reasons 

iTLPIA4M Ndj 	rerordt-d separatey,  the OA. is dmcse. 

* 	 - 

10 0 - j , 

Madan1frar Chaturvedi) 	(Mukesh Kuma Gupta) 
Mrrsber (A) 	 Member (J) 
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V 	CENTRAL AL)M1NIS'JRAT1VE TRIBUNAL 
CT) WAEATI BENCH 

OrginM AppIicaton No.26 o 2009 
And 

Original Application No.27 of 2009 

Date of Order: This the 22 nd day of February. 2010 

The Hon'b)e Shri Mukesh Ku mar Gupta, judicial Member 

The Hon'hle Sb ri Madan Kumar Chaturved i, Ad min istrative Member 

Shri Sunil Mishra, 
Resident of Quarter No.24, 
Type-Ill, Block-IV,J.P. Nagar, 
Telecom Colony, BSNL, 
Dibrugarh-78600L Assam 	..... Applicant in O.A.No.2612009 

2. 	Shri Prakash Singh, 
Resident of, Quarter No.8, 
Type-Ill (New Block), 
Lichubari Telecom Colony, 
Lichubari,Jorhat-785001s 
Assam. 

By Mvocate Mr B. Sarrna. 

Applicant in. O.ANo.27I2009 

- versus - 

The Bharat Sanchar Nigam Limited 
represented by the Chairman and 
Managing Director, 
iTharàt Sanchar Bhawan, 
Jan path, New Delhi-i 10001. 

The Assistant Director General (DE) 
Corporate Officer, 
Departmental Examination Section, 
9111  Floor, "A" Wing, 
Statesman House, Barakhamba Road, 
New Delhi-i 10001. 

The i)irector (HRL)), 
Bharat Sancbar Nigam Limited, 
Bharat Sanchar Bhavan, 
H,.C.MathurLane 
New DeIhi1 
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4. 	The Ascistan t L)trector Telecom (JecLt.) 
O/o The Chief General Manager. 
New Administrative Buil d ing , Panbazar, 
BSNL, Assam leleco,n.C,rcle, 
Guwahat;i-781 001, Assam.. 

U.ANog2627 af 2009 

I 

5- 	The Chk4 General Manaqer. FtS.N1, 
New Administralive Buildln, Panbazar, 
Assam Telecom Circle, 
Guwaha6-7B1.0O1, A,ssam. 	.....Respondents In both the O..A.s 

By Mvocatos Mr M.R. flas and Mrs M.Das. 

464, ..4 ...... 

0 R DF R((T)AL) 

MUKESH .KUMAR GUPTAI IWICL&L MEMBER 

issue raised in both these O.A.s being sin .ilar *ifl(l common 

in nature, t:he same are dealt with by present common order. For sake 

of convenience, facts are delineated from O.A..Nn.27/20091 

Respondents vide circular dated 09.022007 decided to 

conduct departmental competitive e-amination to the post of Sub 

Divisional Engineer (Telecom) to fill up the vacancies for the vacancy 

years 2001-2002 to 2005-2006, and later on determined the eligibility 

list. VkIe circular dated 27.06.2007, a list of eligible candidates as 

well as Ineligible candidates was circulated. Both the applicants' 

names appeared in the list of ineligible candidates. No representation 

was preferred against ft. it was only alter more than a year when 

result of said exaninahon was declared, they happened to prefer 

representation on identical basis on 12.0'7.2008 followed by reminders 

dated 25.07.2008. Further representation was also made on 

2t'.1'.2IK)I. '1' J)laltk of applieats had been that marks 

9) 

/ 
. \•_,,' 

- ---------==--=------- 
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otained in Phase-i 1'raining when they were apint*'d to the post of 

junior Te)ecom Oflirer, is the iet.rrn1nLnçj factor for deci.ling senorty 

list of said grade. It is oihnded that: ShrI Waryao Sareo w*D as 

Shri Sadhaddu S esh agirirco obtained Cr iwtrks than appitcant In 

O.&No2$/2009 and, theretore, they ought to have been treated as 

junior in the select tlseniorDy  llst of said grade of 510. Recruitment 

to the next post: of SDE is governed by the Recrnit,nent inles known 

as, "Sub-Donsional F.nqineer (Telecom), Recruit.men t Rules, 2002", 

noti.tied On 22.02.2002. As per Sched&e app'ndel thereto, 75% posts 

are to be tilled by promotion on the bask of seniorHycui.n-iitness and 

25% by Limited Departmental Competitive Frai&nntion. As per 

column 12 of the said Schedule,. JT()s who have rendered not less 

than "three years regular service in the grade as on 1july of the year 

of E*amination" Is made eligible For applying tor said post. Said 

column ccmt!uns five notes. Note No.5 prnvktes thet "where juniors 

who have completed their quahtying dig ibllit'y service are being 

considered for promohan, their seniors woaki also be considered 

provided they are not short: of requisite q,aIifying/eligibiI1tyservIce by 

not more than one year". Apptican& grievance is that they aro not 

short of more than one year oc the dale of examm&ion and as such, 

they are entitled to participate in the exwnma or, held for the 

vacancy of various years namely, 20W 1Y2, 2(02-03, 2003-04, 2004-05 

as well as 2005-06. 

It IS ot m Ct ril- that SaI'hFUjthl 	 JtUl1fd th 

pact of )F( ) on 14 .t )h.2( ) 12 wh ih- Waryan Hareu j iiud !..fld pod' on 

0807 ;ou). liIh the 	(u1c 	the .VICt f))S Oil th* SIUW (tat-P 
ç%\' 

'C? 	/ 
-' r:aTne}y, 6.10.200. 	/ 
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Question whIch arises for consideration is whether Note . 

could he operated or not as con nticm raised by the respon ets is 

that applicants being not ehçpble having not satisfied three years 

regular service in the grade were declared ineligible vide 

comrnution thdM 27.06.2007 And Oituzz there Is no scope for 

judicial interference by this Tribunal. 

We have 	heard MrB. Sarma, lernM counsel for the 

applicants in both O.A.s, Mr M.R. Dac, learned counsel for 

resmiidents in OA.No.27/2009 and Mrs M. .Das, learned cnunsel for 

respondents in OA.Nn.2612009, and also perused the pleadings and 

other material placed on record. 

In order 	to appreciate whether ap cauLs - can take 

recourse to Note. 5 o.t column 12, it would he expdierit to notIce said 

clause, which reads as tinder 

"Where juniors who have eoniplet:ed their qualifying 
eligibility servce are being considered for promotion, 
their seniors would also be considered novided they are 
not short of requisite qualifying/eligibilityserviceby mnre 

(emphasis supplied) 

We rniy also note that vide circular doted 16.04.2007, the 

date of eligibility wilhi respect: to vacancy year had been made known 

to all concerned. The relevant cerpts reads tiius 

	

'Vacancv 	Yr 	 Eligible Candidates 

	

2001402 	Coin pleted 3 yrs as on I 32001 

	

2002-03 	Completed 3 yrs as on 1.7.2002 

	

2003-04 	Completed 3 yrs as on 1.7.2003 

	

2004.05 	. 	Completed 3 yrs as on 13.2004 

	

0oral5..05 	Completed 3 yrs as on I .7.2005 

fl 
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Perusal of the above would show that apptivao5 were 

appnint:ed as JT() on 26.05.2003. it is contended that certain alleged 

juniors namely, Seribeddu Seshagirirao and Weryeo Sareo were lower 

in seniority list, thus t:hey could Invoke said clause. In our considered 

view said clause Note 5 could he invoked only when they are short of 

requisite qualifying/etigihility service by not more than one year. The 

date of eligibility vacancy year 2005106 as described vide circular 

dated 09.02.2007 was 01.07.2005. Apptjrnnts had .jninnd said service 

only on 26.05.2003. Counbuj this date From 26.05.2003, it would be 

seen that on 01.07.2005 applirents wonk. he short oF more than one 

year service, namely one year one month and Five days to he precise. 

In such circumstance their contention that; said oflicials are junkrs or 

otherwise has no relevance. Hence.app)dant:c case is tot;ally 

misconceved and misleading and, theretore, there is no justittcatioi 

in their ctam. 

O.A..s being bereft of inerils are accordingly dismissed. No 
\ Ad, 1  

costs. 

s:ch 

- 	 - 	 TRUE' 
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*nti4 McniniStratl 	fribuf 
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BEFORE THE CENTRAL ADMINISTRATIVE TRit 

GUWAHATI BENCH:: GUWAHATI 

ORIGINAL APPLICATION NO. 	 / .2OO9 

• 	 Sri Prakah Singh 
• 	 . . ..Applicant 

-Versus - 

The Bharat Sanchar Nigam Limited & ors 

.Respondents 

SYNOPSIS 	 •.: 

Being aggrieved by the deprivation and the discrimination meted out to 

the applicant in not allOwing him to appear in the Limited Departmental 

Competitive Examination held for promotion of the Junior Telecom Officers to 

the post of Sub Divisional Engineer for vacancies pertaining to the.yar2005- 

2006, he has come under the protective hands of Your Lordhip'.s for redrcssal 

of his genuine and bonafide grievances 

The applicant was selected for appointment against the post of Junior,  

Telecom Officer in the year 2001. Thereafter the respondentcorporation set 

him for the. mandatory Orientation Training Programme w.e:f .17.02.200310 

13 03 2003 in the Regional Telecom Training Centre, Nagpui on completion of 

which, he was engaged in field training in his division and was again sent for 

the Junior Telecom Officers Training (Phase-i) at the Regional Telecom 

Training Centre, Gachibowli, Hyderabad, w.e.f. 06.10.2003' to 12.112003, 

which the applicant completed successfully and consequently he was posted as • 

• •• a Junior TeleCom Officer (OCB) in the BSNL office at Jôrhat wherein the 

applicant is still continuing. 	 . 



• 	
. 

 

Centraltedjnin. rawz, Tina 

1 8.f 	2009 

Guwahati Bench 
• 	 . 	The, next promotional avenue for the post of Juni r-Flecuin Officer is 	- 

the post of Sub Division Engineer. The promotion to the said post is governed 

by a set of Rules dalled the Recruitment Rules Of Sub Divisional Engineer 

(Telecom). Column 5 to 11 of the schedule to the said Rules deals with the 

method of recruitment, age limit, qualification and other mattels relating to the 

said post. Colunm 5 of the schedule declares that the criteria for selection to 

the said post is Selection-cum-Seniority. Column 11 states that 75% of the 

posts are to be filled by way of promoting the eligible candidates on the basis 

of seniority cum fitness and the remaining 25% of the posts are to be filled by 

way of conducting a Limited Departmental Competitive Examination. Column 

12 further.  :declares that in, case of incumbents aspiring to participate in the . 

Limited Departmental Competitive Examination, a concerned Junior, Telecom 

Officer has to render not less than 3 years of regular service in the grade on the 

1st day of July of the year in which the examination is held, the crucial date for, 

determining the eligibility of the incumbent being the 1st  day of July of the,year 

to which the vacancie.s pertain.. Therein it is further stated that in case juniors in 

service who have completed their qualifying eligibility service and considered 

for promotion, their seniors would also be considered provided they are not 

short of the requisite qualifying/eligibility service by more than one year. 

In terms of a communication bearing letter No. 54/2005-DE 'dated 

09.02.2007, the applicant applied for appearing in the Limited Departmental 

Competitive Examination that was to be held for selecting candidates for 

appointment agaiflst the posts of Sub Division Engineer pertaining to the year 

2005-2006. As he was waiting in anticipation that he would, be allowed to 

appear in the said Departmental Examination, the applicant was shocked and 

surprised to come across a communication bearing No. Rectt-1/57/2007/29 

dated 27.06.2007 whereby he was declared to be ineligible for participation in 

the said Departmental Examination on the groUnd that he had not rendered 3 

years of continuous service in the Grade of Junior Telecom Officer, which 

according to the respondent corporation is the requirement of the Rules of 

2002. ' 

It ispertinent to mention here that seniority in the cadre of Junio. 

Telecom Officer is determined on the basis of the mark secured by an 



II çentr. al   

I 	f 	2009. 

VU !Ivata-ti BenQh. 

incumbent in the Phase-I training and Junior Telecom Ofjcers who were 

junior to the applicant on the basis of the marks obtained in the said training, 

but have completed 3 years of ôontinuous service in the cadre were allowed to 
participate in the said Departmental Examination, which fact automatically 

renders the applicant eligible to appear in the selection process initiated for 

promotion to the post of Sub Divisional Engineer in terms of the provisions 

contained in Column 12 of the Schedule to the Rules of 2002. 

Highlighting the said aspect of the matter, the applicant preferred series 

of representation praying for ameliorating his genuine and bonafide grievance 

in not permitting him to appear in the said Departmental Examination, but his 

effort towards ameliorating his grievance was rendered in fructuous with the 

issue of a communication bearing No. Rectt-1/5712007/63 dated 05.11.2008 by 

which the Assistant General Manager (Admn) communicating the rejection of 

his prayers to the General Manager Telecom, BSNL, Jorhat. As such, this 

application praying for urgent and immediate relief! relief's 

• 	• 	 • 	• 	FiledBy • 	 • 

• 	 • 

Advocate 
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BEFORE THE CENTRAL ADMINISTRATIVE 'I R4BUNA4-ii--- 

GUWAHATI BENCH:: GUWAHATI 

ORIGINAL APPLICATION NO 	 / 2009 

Sri Prakash Singh 
• 	 S  

. ..Applicant 

-Versus - 

The Bharat Sanchar NigamLimited & ors 

Respondents 

• LIST OF DATES 

1 	2001 - Pursuant 	to 	recruitment 	process 	conducted 	by 	the 

respondent corporation, the applicant was selected for 

appointment against the post of Junior Telecom Officer 

2 	2002. -  The Recruitment Rules of Sub Divisional Engineer, 2002 

came into force. 	. 	 . 	 . 	 . 	 . 	 . 	 . 	 . 

3 	Feb, 2003 - The respondent corporation sent the applicant for the 

mandatory 	Orientation 	Training 	Programme 	w e f 

.17.02.2003 	to 	13.03.2003 	in 	the 	Regional 	Telecom 

Training Centre, Nagpur.  

• 	 • 	 • 	 • 	 4. 	• 	 • 	Oct, 2003 :- The applicant was again sent .for the Junior Telecom • 	 • 

• 	 • 	 • 	 • 	
• Officers Training (Phase-1). at the Regional Telecom 	• 

Training 	Centre, 	Gachibowh, 	Hyderabad, 	w e f 

06:10.2003 to 12.12.2003. 

5 	09 02 07 - Applications invited by the respondent corporation from 

• 	 S 	 • incumbents 	aspiring 	to 	participate 	in 	the 	Limited 

Departmental Competitive Examination to be held for 

• 	 S 	 • 	 • filling up the posts of Sub Divisional Engineer and the 

applicant applied for the same in terms of the said 

invitation. 	 . 	 S 
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6 	16 04 07 - The respondent corporation extends 

applications from incumbents aspiring to participate in the 

Limited Departmental Competitive Examination 

27.06.07 :- The respondent corporation published a list of candidates 

found ineligible to participate in the said Departmental 

Examination and the name of the applicant figured 

therein.  
15.07.07 :- The Limited Departmental Competitive Examination for 

selecting 	candidates 	for the post 	of Sub Divisional 

Engineer was held by the respondent corporation. 

08.07.08 :- The respondent corporation published a list of successful 

candidates found eligible for promotion to the post of Sub 

Divisional Engineer, 

12.07.08 :- The applicant preferred a representation for redressal of 

his grievance towards not allowing him to 'participate in 

the said Departmental Examination 

15.07.08:- The representation dated 12.07.2008 preferred by the 

applicant forwarded to the concerned authority.  

25.07.08:- Availing no response, the applicant reiterating his prayer 

made in the representation dated 12.07.2008, preferred 

another representation 

27.08.08:- Another 	representation 	preferred 	by 	the , applicant 

repeating his prayers made vide the representations dated 

12.07.2008 and 25.072008 and the same was forwarded 

to the concerned authority on the same very day. 	, 

05.11.08 :- The Assistant General Manager (Admn) rejects the 	, 

prayers 	made 	by 	the 	applicant 	by 	the 	series 	of 

representations preferred by him and communicates the 

decision to the General Manager Telecom, BSNL, Jorhat. 

15 	26 11 08 - The office of the Chief General Manager .  (Telecom) 

issued direction to appoint the selected candidates against. 

the posts of Sub Divisional Engineer. 

16. 	26.11.08 :- The applicant approaches the Chairman & Managing 

Director, 	BSNL vide 	another representation towards 

ir 
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBIJN  

GUWAHATI BENCH GUWAHATI 

... 	. 	..: 	 .. 	. 	, 	.. 	 . 	.. 

	

ORIGINAL APPLICATION NO 	F 2009 	 7  

BETWEEN 	 4 
Sri Prakash Singh, resident of QTR No 

8,TYPE-III(New Block) Lichubari Telecom 	 4 

	

. 	. 	 . 	 . 	. 	, 	. 	. 	. 	 . 	. 	. . 	. 	 . 	. 	. 	 . . 	. 	. 

Colony, Lichubari, Jorhat —785001, Assam 

Applicant 

-AND- 

1 	The Bharat Sanchar Nigam Limited 
. 	. 	. 	.. 	 . 	 .. 	 . 	.. 	 . 	 .. 	. 	.. 	... 	. 

represented by the Chairman and Managing 

Director, Bharat Sanchar Bhawan, Janpath, 

NewDèlhi-11000J 
. 	 .. . 	.. . . 

.. . 	. 	. 	 . 	. 

	

• 	 . 	 . 	 . 	 • 	 . 	 . 	 S 	 • 	 . 	 . 	 . 	 . 	 • 	 . 	 • 	 . 

• 	. 	 • 

2 	The Assistant Director General (DE) 

Corporate 	Office, 	Departmental 

Examination Section, 9th  Floor, "A" Wing, 

	

• 	 • 	 . 	 . 	 S •,• 	 •• 	•• 	. 	. 	. 5 	 . 	 . 	 . 	 S . . 

Statesman HOuse, BarakhahThá Road, New. .. 	 S 	
• 	

5 55 	 5 5 • 

( 

Delhi-11000L 

3.. 	. The Director (D), Bharat Sanchar 	•. 	 . 	 . . 	 . 	 S.. 	
• 	 :. & 

	

• 	 . 	 • 	 . 	 •• 	 . 	 ... 	 . 	 • 	 S  

Nigam Limited, Bharat Sanchar Bhavan, 

H C Mathur Lane, Janpath, New Delhi - 

ncooi 

• 	 • 	 • 	 5.. 	. 	 . 	 . 	 S. 	 . 	 .S 	 S 	 • 	 .5 	 5 . 	. 	 . 

• 4 	The Assistant Director Telecom 

(Rectt) O/o The Chief General Manager, 

New Administrative Building, Panbazar, 
BS , Assam Telecom Circle, Guwahati 

Oil 781001, Assam 
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5 	The Chief General Manager, BSNL, 

New 	Administrative 	Building, 	Panbazar, 

Assam Telecom Circle, Guwahati —781001, 

Assam 
• 	

V • 	 V 

V 	 •• 	 ....Respondents 	 : 

1 	PARTICULARS OF THE ORDER AGAINST WHICH THIS 
APPLICATION IS MADE 

V .  

This original application has been preferred against the order bearing 

No Rectt-1/5712007/29 dated 27 062007 depriving the applicant to appear in 

the Limited Departmental Competitive Examination held for selection of 

candidates for the posts of Sub Divisional Engineer from amongst the Junior 

Telecom Officers (Telecom) for the vacancies pertaining to the years 2001- 

2002, 2002-2003, 2003-2004, 2004-2005 and 2005-2006 on the ground that the 

applicant does not fulfill the eligibility criteria of rendering 3 (three) years 

regular service in the Grade of Junior Telecom Officer on the 1st  day of July of 

the year in which the examination was held This application is further directed 

against the arbitrary, illegal and malafide action on the part of the respondent 

authorities 	in 	rejecting 	the 	prayer 	made 	by 	the 	applicant 	vide 	his 

representations  dated 12.07.2008,. 25.07.2008, 27.08.2008 and 29.1220018  to 	• 
• 

mitigate his grievance as regards not allowing him to appear in the said 
V 	 • 	 • 	 • 	 • 	 • 	 . 	 • 

V 	 • 	 • 	 •. 	Limited Departmental Competitive Examination held for the 
V• purposeV. 	f. 	. 	 • 

<± 1  
• 

• 
• 	 • 	

• 	 V 	
V 	 • 	 • 	 • 	 • 	

• • selecting candidates for the POStSV.  of Sub Divisional Engineer. 	• 	 V 	 • 	 • 	 • • 
• 

V 	

• 

2 	JURISDICTION 

The applicant further declares that the subject matter of the case is 

within the jurisdiction of the Administrative Tribunal 



ruwaZti Benh 	I. 
3. 	LIMITATION: 	- 

The applicant 4eclares that the instant case has been filed within the 

limitation period prescribed under Section 21 of the Central Administrative 

Tribunal Act, 1985 

4 	FACTS OF THE CASE 

4.1. 	That the applicant is a citizen of India and a resident in the state 

of Assam and as such he is entitled to all the rights, protections and privileges 

guaranteed under the Constitution of India and the laws framed there under.  

4.2. 	That the applicant states that pursuant to a process of selection, 

he was selected for appointment against the post of Junior Telecom Officer and 

was thereafter sent for the JTO orientation training programme w e f 

17022003 to 13 03 2003 in the Regional Telecom Training Centre, Nagpur.  

On • 
completiOn of the said training, the applicant along with. the other 	• . • 	• 

candidates were relieved from the said center with instructions to report to their 

Divisions. During the period of training the applicant was pai .d stipend w.e.f. • 	• 	• 

17.02.2003 to 13.03.2003.• 	• 	 • 	 • 	 • 	• 	 .. 	 • 	 •• 

dated 	13 03 2003 A copy of the order 
• 	

• 	 relieving the applicant from the Telecom • 

Training Centre is annexed as Annexure— 1 

4.3. 	That the applicant states that after reporting in his Division in 

• • • terms of the order dated 13.03.2003, he was engaged in field training and was 

again sent for the Junior Telecom Officers Training (Phase-i) at the Regional 

Telecom Training Centre, Gachibowli, Hyderabad, w e f 06 10 2003 to 
• 	 • 	 • 	 • 	 • 	• 	 • 

• 12.12.2003, which the applicant completed successfully and was thereaftçr 	• 	: • 
. •• 	• 	 . . 	 • 	• 	 • 	 • 	.•• 	 • 

relieved from the said Centre with instructions to report at GMTD, Jorhat. • 	• 	• 

A copy of the order dated 12 122003 
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4.4. 	That your applicant states that presently he is posted as a Junior,  
Telecom Officer (OCB) in the BSNL office at Jorhat and has been discharging 

the duties and responsibilities entrusted to him to the best of his abilities and 

without any blemish to any quarter. The applicant for his hard work, dedication 

and sincerity towards his service has earned the praise of all concerned and 

never has he been communicated with any adverse remark in the matter of 

discharge of his official duties till date. . . . . . . . . . ... 

45. 	That your applicant states that the next promotional avenue for 

the post of Junior Telecom Officer is the post of Sub Division, Engineer. The. 

promotion to the said post is governed by a set of Rules called the Recruitment 

Rules Of Sub Divisional Engineer. (Telecom). Column 5 to 11 ofthe schedule 

to the said Rules deals with the method of recruitment, age limit, qualification 

and .other matters relating to the said post.. Coiunm 5 of the schedule declares 

that the criteria for selection to the said post is Selection-cum-Seniority. 

Colunm 11 states that 75% of the posts are to be filled by way of promoting the 

eligible candidates on the basis of seniority curn fitness and the remaining 25% 

of the posts are to be filled by way of conducting a Limited Departmental 

Competitive Examination. Column 12 further declares that in case of 

incumbents aspiring to participate in the Limited Departmental Competitive 

Examination, a concerned Junior Telecom Officer has to render not less than 3 

years of regular service in the grade on the 1St  day of July of the year in which 

the examination is held, the crucial date fOr determining the eligibility of the 

incumbent being the 1st  day of July of the year, to which the vacancies pertain. 

Therein it is further stated that in case juniors in service who have completed 

their qualifying cligibility service and considered for promotion, their seniors 

would also be considered provided they are not short of the requisite 

qualifying/eligibility service by more than one year. 

A copy of the recruitment Rule along with 

the schedule is annexed as Annexure 3. 

4.6. 	That your applicant states that in terms of a communication 
bearing letter No. 5-4/2005-DE dated 09.02.2007 he applied for appearing in 
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the Limited Departmental Competitive Examination 	jw~h at9J 

candidates for appointment against the post of Sub Division Engineer 
. . 	 . . 	 pertaining. to the year 2005-2006. It is pertinent to mentioii here that the . 	 . 

. 	 .. 	 . 	 . 	 . 	 . 	 . 	 . 	 . 	 . 	 . . . . . 	respondent 	corporation 	through 	its . Personnel-TI 	Section 	vide 	its 	• • 	 . 

communication bearing No 2-2912005-Pres II dated 16 04 2007 intimated all 
. . 	 . 	 . 	 . 	 : 	 • . 	 . . 	 . 

concerned regarding extending the last date of receipt of applications for 

appearing in the said examination to 25 04 2007 Vide the said communication 

dated 16 04 2007, the respondent corporation also clarified the doubts as 
• 	regards 	the 	eligibility 	of. the 	incumbents 	with 	regard 	to 	fulfilling 	the 

requirement of rendering 3 years service in the grade of Junior.  Telecom 

Officer. The doubt mentioned at Serial No 	1 of the said communication 

clarified the date on which an incumbent should have to complete 3 years of 

continuous service At serial no 2 it stated that the period spent on training for 

appointment as Junior Telecom Officer is to be reckoned towards counting the 

3 years regular service period in terms of the Office Memorandum dated 

08 03 1983 	At serial no 	3 it was further reiterated that in case juniors in 

service who have completed their qualifying eligibility service and considered 

for promotion, their seniors would also be considered provided they are not 

short of the requisite qualifying/eligibility service by more than one year .  

A 	copy 	of 	the 	communication 	dated 

16 04 2007 is annexed as Annexure- 4 

4.7. 	That your applicant states that as he was waiting in anticipation 

that he would be permitted to appear in the abovementioned Departmental 

Examination, he was shocked and surprised to come across the communication 

bearing No. Rectt-1/57/2007/29 dated 27.06.2007 whereby. a list of candidates • 

was enclosed who were found not eligible to appear in the abovementioned 

examination in terms of the provisions of the Recruitment Rules of 2002 and 

the amendments thereof effected from time to time The name of the applicant 

appeared in the said list at serial no 5 and he was declared ineligible to appear 

in the said Departmental Examination 
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. 	 . 	 . 	 . 	 A 	copy 	of 	the . communi . 	 . 	 ., 	 .. 	 . 	 . 

27 06 2007 along with the list is annexed as 

Annexure —5 

4.8. 	. 	 That your applicant states that on rejection of his candidature. forrn 
.. 	 i  

appearing in the Limited Departmental Competitive Examination, he enquired 

in the office of the respondents as regaret 	the ground for rejection of his 

candidature and he could learn from his office sources that he did not fulfill the 

eligibility criteria of rendering 3 years of continuous service in the grade of 

Junior Telecom Officer. It is pertinent to mention here that recruitment to the 

post of Junior Telecom Officer is made on an All India Basis, but the seniority 

in the cadre is determined on the basis of the marks obtained in the OrientatiOn . 

Training/Phase-I training impartedto these recruitees.  

4 9 	That your applicant states that on further enquiry he could learn 

that his juniors in the cadre of Junior Telecom Officer, but who have 

completed the requirement of putting in 3 years of continuous service in the 

cadre namely Sri Sarihaddu Seshagirirao, Assam Circle and Sri Waryao Sareo, 

Assam Circle and had obtained lesser marks than the applicant in the 

Orientation Training/Phase-I training were permitted to appear in the said 

Departmental. Examination, which fact makes him eligible to appear. in the said . 	 . 

examination in view of the provisions contained in Column 12 of the Schedule 

to the Rules of 2002 and also the clarification given to the doubts raised at 

Serial No 3 of the communication dated 16 04 2007 The abovementioned 

provisions clearly states that in case juniors in service who have completed 

their qualifying eligibility service and considered for promotion, their seniors 

would also be considered provided they are not short of the requisite 

qualifying/eligibility service by more than one year. Whe juniors of the 

appellant who were recruited through the same recruitment process and belong 
to . the 2001 Batch of the Junior Telecom Officers . having. been allowed to .. 
appear in the said Departmental Examination, automatically renders applicant 

:. 	eligible to appear in the said examination inasmuch as he doe not fall short of 
the requisite qualification/eligibility service by more than one year for the 

vacancies of Sub Divisional Engineer pertaining to the year 2005-2006 and 

highlighting the said aspect of the matter, he preferred a representation dated 
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12.07.2008 towards redressal of his genuine and bonafide grievance. The saizr —' 

representation was forwarded to the concerned authority by the office of the 

Divisional Engineer (D-TAX,Mobile), Malowah, Jorhat vide his letter dated 

1 5072008 Thereafter the annellant nreferred annther renrentath-n dted 

OV 

• .- 	 " 

25.07.2008 reiterating the claims and prayers made by him vide the, 	 ' 
representation dated 12 07 2008 

Copies of the representation dated 

12.07.2008 and 25.07.2008 and the 

forwarding dated 15 07 2008 are annexed as 

Annexure –6, 7 & 8 respectively 

4.10. 	That your applicant states that in the meantime the respondent 

corporati'n conducted the said Limited, Departmental , Competitive 

Examination on 15.07.2008 and also declared the :  result thereof publishing a' 

merit list of candidates who were successful in the said Examination Under the 

25% quota ,vide its communication bearing ,  No. 5-3/20077DE dated 

08.07.2008. . 

A copy of the communication dated 

0 8.07.2008' is annexed as' Annexure –9. 

4.11. 	That your applicant states that finding no response to his 

• • representations dated .12.07.2008 and 25.07.2008, he once again reiterating his•. 

earlier claim preferred another representation dated 27.08.2008 and the said 

representation was once again forwarded to the office of the DE. (Admn & 

Opn), GMTD, BSNL, JOrhat on the same date. In response, to the 

abovementioned representations, the office of the, Assistant General' Manager 

(Admn) communicated to the office of the General Manager Telecom, BSNL, 

Jorhat vide the communication bearing No. Rectt-1/57/2007/63 dated 

05.11.2008 the decision towards rejection of the prayer made by him on the'. 

ground that he had not raised his objections before the commencement of the, 
examination. The rejection of the prayer of the applicant was communicated to 

him vide the communication bearing No. E-7/Group-B/Exarnl2008-09/2 1, 

dated 06.01.2009. 

$wfr 



	

4.12. 	That the applicant statcs that in the mcantime, ignorant of the fact 

that his prayers for redressing his grievance towards not allowing him to 

appear in the Limited Departmental Competitive Examination has been 

rejected, he preferred another representation before the Chairman and 

Managing Director, BSNL on 29.12.2008 and the same was forwarded to the 

office of the DE ( Admn & Opn ) on the same day for onward submission, but 

no response has been received by the applicant till date on his said 

representation dated 29.1 2.2008. 

Copies 	of the 	represenalion 	and 

communication dated 29.12.2008 are 

annexed as Annexure —14 & 1 

respectively. 	 AVI 

	

4.13. 	That the applicant slates that tile office of the Chief General 

Manager, BSNL, Assam Ieleeom Circle had in the meanwhile vide . an order.  

bearing No. STES-5/2/Pt-V11/89 dated 26.11 .2008 directed for promoting the 

candidates selected for appointment against the posts of Sub i)ivisional 

Engineer and consequent thereupon the selected candidates have been 

appointed against the said posts, wherein persons junior to the applicant in the 

cadre of Junior Telecom Officer are also included. 

A copy of the order dated 26.11 .2008 is 

annexed as Annexure - 16. 

	

4.14. 	That the applicant states that the ground of rejection of his 

candidature for appearing in the I imited Departmental Competitive 

Examination that he has not -rendered 3 years of continuous service in the grade 
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of Junior Telecom Officer is untenable, and 

requirement automatically got waived in respect of the applicant when his 

juniors in the said grade were permitted to appear in the said examination, 

consequently making him eligible to appear in the said examination under the 	
l - 

provisions of Colunm 12 of the Schedule to the Rules of 2002 	
1 

• 4.15 That your applicant• states that the contention of the B SNL 

authorities in the communication dated 05.11.2008 that no objectioiilappeal 

was preferred before commencement of the Limited Departmental Competitive 

Examination regarding rejection of his candidature is uncalled for on their part 

The duty is cast upon the respondent authorities to ensure that no anomaly 

occurs in the short listing of the candidates resulting in deprivation to others 

and not on the applicant to pursue his case before his masters, which seems to 

be a "Sine Qua Non" in case of the respondent authorities. The applicant came 

to know regarding the anomaly committed in short listing the candidates only: 

after declaration of the results of the examination wherein the names of their 

juniors figured in the list of successful candidates 

4.16. 	That your applicant states that persons junior to him in service in 

the cadre of Junior Telecom Officer and recruited in service by the same 

• 	 recruitment process having • been allowed to appear • in•. the Limited 

• 	 Departmental Competitive. Examination held on 15.07.2007 for selecting 

candidates for the post of Sub Divisional Engineer, the applicant was also 

required to be permitted to appear in the said selection process and denial of 

- opportunity to him to appear in the said examination has highly prejudice the 

applicant and violated the mandate of Article 14 and 16 of the Constitution of 

India and renders the entire ,  selectionprocess to be illegal and a nullity in the 

eyes of law. • . -. 

4.17. 	That your applicant states the action on the part of the respondent. 

authorities in not allowing him to appear in the Limited Departmental. 

Competitive Examination is highly illegal and arbitrary and has resulted in 

meting out the applicant with hostile discrimination, which is not based on any 	 • 4 

"Intelligible Differentia" and the said action of the respondent authorities 
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uwa  uncalled for on the part of a "Model Employer" and 
• 	. 	 from this Hon'ble Tribunal towards redressal of the grievance of the applicant.:.. 

4.1.8. 	That the applicant states that the discrimination meted out to him 4 
in not permitting him to appear in the Limited Departmental Competitive 

Examination has resulted in a perpetual/continuous grievance for the applicant 

inasmuch as he ranks junior in service to his erstwhile juniors in the cadre of 

Junior Telecom Officer and the scale of pay received by him at present against 

is much lower than the scale of pay received by his erstwhile juniors now in 

the cadre of Sub Divisional Engineer resulting in continuous deprivation and 

discrimination being meted out to him 

4.19. 	That the applicant states that inaction and the wanton attitude of 
the 	BSNL 	authorities 	have violated the principles 	of Natural 	Justice, 
Administrative Fair Play and the set of Rules established by law in not 

• 	 extending to the applicant his just and legitimate claim and thereby infringes . 

upon the mandate of Articles 14, 16(1), 39(a) & 309 of the Constitution of 
• 	 India. 	 . 	. 	. 	 . 

4.20. 	That the applicant states that he has no other appropriate, equally ,  
efficacious alternative remedy available to him and the remedy sought for 

herein when granted would be just, adequate, proper and effective 

4 21 	That the applicant demanded justice, but the same has been 
denied to him. 	 . 	 .. 	• 	 . 	 . 	 • 	 . •,. 

4.22. 	That this application has been filed bonafide for securing the 
ends ofjustice 

• 	 . 

5.. 	GROUNDS FOR RELIEF WITH LEGAL PRO VISIONS 	.. 	 . 	.. 	•• 	• 

5. 1 	For that the action on the part of the respondent authorities in not 
permitting. him 	to 	appear 	in. the 	Limited 	Departmental 	Competitive  

•• 	• 	. 	 • Examination for, selection of candidates for 'vacancies pertaining to . the year • 
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2005-2006 in the cadre of Sub Divisional Engineer is bad in law as well as in 

facts 

5 2 	For that the ground of rejection of his candidature for appearing 

in the Limited Departmental Competitive Examination that he has not rendered 

3 years of 'continuous service in the grade of Junior Telecom Officer is 

untenable, and unjustified and the said requirement automatically got waived 

in respect of the applicant when his juniors in the grade were permitted to 

appear in the .said examination, consequently making him eligible to appear in 

the said examination under the provisions of Column 12 of the Schedule to the 

Rules of 2002 

5.3 	For that the BSNL Administration has not followed the cardinal 

principles of "Equality Before Law" and "Equal Protection of the LaW' and 

thereby invited discrimination amongst employees and infringed the 

Constitutional mandate guaranteed under Article 14 and 16 

5.4 .  For that the BSNL Administration have flouted their own set of Rules 

and violated their own policy decisions on recruitment of incumbents to the 

cadre of Sub Divisional Engineer 

5 5 	For that the BSNL Administration's stand towards not 

permitting the applicant to appear in the Limited Departmental Competitive 

Examination was absolutely unjustified and in violation of its own policies and 

rules and resulted in blatant discrimination and the infringement of 

Constitutional safeguards for the Right to Equality and Right to Employment 

and thereby hits the Article-i 4, 16(1) of the Indian constitution. . . . . 

5.6 	For, that the BSNL Administration turned down all the 	I 
representations/ appeals preferred by the applicant to examine his case on 
merits as per law/ rules and consider permitting him to appear in the Limited 

Departmental Competitive Examination in true perspective of dealing with the 

case of employees in a welfare state and, not according to its whims. and 

caprices 
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5 7 	For that permitting his juniors to  

Departmental Competitive Examination and their subsequent promotion to the 

cadre of Sub Divisional Engineer has resulted in great injustice to the applicant 

and caused irreparable loss any injury to his service career for no fault of his 

own. 

5.8 	For that in any view of the matter the impugned action on the 

part of the respondent authorities in denying the applicant to appear in the 

Limited Departmental Competitive Examination is unsustainable in the eye of 

DETAILS OF THE REMDIES EXHAUSTED: 	. . 

The applicant declares that he has no other alternative and 

efficacious remedy except by way of filing this application As such he is 

seeking urgent and immediate relief 

MATTERS NOT PREVIOUSLY FILED OR PENDING. BEFORE 	.•. 
ANY OTHER COURT 

The applicant further declares that no other application, writ 

petition or suit in respect of the subject matter of the instant application is filed 

before any other court, authority or any other bench of the Hon'ble Tribunal 

nor any such application, writ petition or suit is pending before any of them 

8 RELIEF SOUGHT FOR 

Under the facts and circumstances stated above, the applicant 

prays that this application be admitted, records be called for and notice be 

issued to the respondents to show cause as to why the relief's sought for in this 

application should not be granted and upon hearing the parties and on perusal

e Znc 

of the records, be pleased to grant the following relief's 
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uwahati Bench 	J 8 1 	To direct the respondent authorities to hold a Review liiiied 

Departmental Competitive Examination for considering the case of the -c 

applicant for selection to the cadre of Sub Divisional Engineer.  

• 

. 	

: •: 	. • 	 • 	 8.2 	. 	 . To direct the respondent authorities to promote him to.the cadre; .. 	. • . 	

: 

of Sub Divisional Engineer on his successful clearing of the said Limited 

Departmental Competitive Examination, w e f the date his erstwhile juniors in 
 

the cadre of Junior Telecom Officer were so promoted to the cadre of Sub 

Divisional Engineer.  

8.3 	To direct the respondent authorities to equalise his scale of pay ..... .................................. 
with that of his erstwhile juniors in the cadre of Sub Divisional Engineer and 

consequently. pay to him. his pay and allowance in the cadre of Sub Divisional. ... 

Engineer w e f the date his juniors were granted the said scale of pay.  

1 

8.4 	Cost of the application 

8.5 	Any other relief7 relief's that the: applicant in the facts and 	..... 
circumstances of the case would be entitled to 

9 	INTERIM ORDER PRAYED FOR 

In this facts and circumstance the applicant does not pray for an 

interim direction at this stage but howeverprays for early hearing in the matter 
• 	 . 	 . 	 . 	 . 

10 
r 

11 	PARTICULARS OF THE I P0 
1) 	I P 0 No 	39 Gc 2,3 ' 

Date 	j3 02 2S' 
• 	.. 	. 	 . Payable at 	Guwahati 

12 	LIST OF ENCLOSURES 

• 	 . 	 . 	 . 	 . .. .. 
As stated in the index 

• 	 . 	 • 	 . 	 • 	 . 

. 	 . 	 . 	 . 	 . 	 . • 	 . . 	 . . 	 '? 

• 	 . 	 . 	 . 	 .. 	.. 	•.. 	. 
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VERIFICATIQN 

I, Shn Prakash Singh, aged about 34 years, son of Ram Briksh Singh, 

resident of Qtr. No 8, Type - III (New Block), Lichuban Telecom Colony, 

Lichubari, in the District of Jorhat, Assam, do hereby solemnly affirm and verify.  

that I am the applicant in this instant application and conversant with the facts and 

circumstances of the case, the statements made in paragraph t, 2, 3,4 (i, 4, 

o j°, 	ar true to my 	S  

knowledge, those made in paragraphs /i (, 

are true to my infonnation derived from the records and the rests 

• are my humble submissions before.this Hori'bie Tribunal. I have not suppressed 

any material facts of the case 

And I sign this verification on this the 9L day of February 2009, at 

Guwahati 

DEPONENJ 
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Si. Name (SIShri) 
No.  

Circle 'Unit of Positing' 

1 Ramesh Kumar Singh Assam Tezpur 	SSA 	under 	GMTD, 

Tezpur 

2 Prakash Singh Assam Jorhat SSA under GMTD, Jorhat 

3 (sic) Assam Silchar SSA under GMTD, 
Silchar 

4 Sunil Mishra 	- Assam Dibrugarh SSA under GMTD, 
Dibrugarh 

5 Alok Ti (sic) Bihar GM (MS) CO Patna 

6 Vinay Kumar Bihar TDM Ara 

7 (sic) Bihar GM (MS) C.O. Patna 

8 Am! Kurnar Bihar TDM Khagaria 

9 Brajesh Kumar Singh Bihar TDM Munger 

10 Manoj Kumar M V Bihar GMTD, Bhagalpur 

11 Chanda Bansh Bharti Bihar TDM Behali 

12 Bulmukund Sinha Bihar 	' GMTD, Darbhanga 

13 Promod Kumar Bihar DGM, ETR, Patna 

14 Amit Sarkar ,  Bihar GMTD, Guyu 

15 Deepak Rajouria Bihar TDM, Chapra 

16 Ganesh Kumar Gujar Rajasthan TDE, Band! 

17 Piyush Garg NE-2 GMTD, 	Nagaland, 	SSA, 

Dimapur.  

18 Mukesh Kuram Kaushik Chittisgarh Raigarh SSA 

19 Miss Sunpal Kumari Karnataka PGM 	ang!ore 
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FORMAT NUMBER: RTI'C, HDIfRG-ADMN-QSF-07 

Tulw" ahatl  Bench 

	

ANCIL&R NIGAM LIMITED 	 L 
T71 MWU WT 3Ut (A GOVT. OF INDLA ENTERPRISE) 

	

T 44q) 	qJ 	 S 	 : 

	

% THE DEPUTY GENERAL MANAGER, 	 H 

	

ti 	011U1 	g, 	 Iefl 	- 32. 
REGIOPIAL TELECOM TRAINING CENTRE, GACHIBOWLIHYDERABAD-32 

* 	Dated at fff. the I2/1212001. 

Sub: . Relieving orders in respect of iTO trainees of B.No. RE-OT-9 
R11C, Hyderabad. 

Ref: I. Lr.No.Th1.27/CoI/IV —Sept-03 dated I '710912003 from the DE (TMR), 
O/o The CGMT, BRBRAJTT, Jabalpur. 

2. Lr.No.TSA/13-261NP/B-17/2002 Dated at Chennai.'the 10112/2003 from 
the ALS-I), (Vo The COM., BSNL, Tamilnadu Circle, Chennai. 

On successful completion of Junior Telecom. Officers training (Phase-I) for 10 weeks from 
0f10.2003 to 1212/2003 at Reona1 Telecom. Training Centre, Gechibowli, Hyderabad the following 
Irainces of B.Nu.RB-OT-9 are hereby relicved on the A/N of 12/12/2003 with insLru4irns to report utthe 
places mcntioned against their names. 

The traui..a have to r.port to the H.ds of the oonoerned SSA indioated QgQin\their na.me. 

Hostel facility is available at RTTC. Hyderabad. Seat rent is being collected from the 
Hostelers as per the Departmental rules. However, the mess is being run by a Contractor and the Mess 
charges are being collected from the trainees by the Contractor. All the trainees have availed Hostel 
facility at RTTC, Hyderabad. 

attempt. 

S. 

All the trainees have passed in Frst attempt except Sn DSriniva.culu who passed in Second 

q hut afii1l (nwc / u1IT) 
SubDivisIons) Engineer (AdmnlTrg) 

For DGM, 
51I1I 	iei 3ftm 	iiitci, 	iac - 500 032. 

RTTC, Gachibowli, Hydera bad - 500 032. 
Copy to: 

The CflMT. RRRRAITT. Jith&pnr for livnur of infcirmflon. 	 -: 

The CCMT. BSNL, Chennai-600 002 I CCMT. Mum CLrCIC. Cuwahaiil CCMM. 5Th. Chennal / CC MT. 
Maheiui Circle. Muinbal / Oujarat Telecom. Ciicle. AJ,inedabitl / CGMT. Weet Bengal Telecom. Click. 
Kolka for favour of infonngion. 

The OMT, Kh.rapur / OMTD, Shkhm/ GP,fD. JothL / T.zpur/Chanc1rapuriThbruaxh/ G?vff. NagercoibTnchy/ 
lOi&juvPonôicheirjiSiiigwiiErods for favour of informa.ion. 

The 1DM. Jslna / Osmanab.d /Directox. RTFC, Mysore for favour of informaüon. 
The DOl'4M. W.etm Telecom. Region. Rko(/IDOMM. WTR Ahmedabad / DOMM STSR. Madural / 0GM 

(Trsas.1nsl1n. Circle Office. Ko&eta.700 001 for favour of thfn. 
ó. The above JTO traines. 

Office copy. 
.Spaes copy. 

Vocalo 



- 

)/r). Jo 	1)• 	Ic I 	- 

1-11  

- 

R.No Name or the trainee 
S1SrI/Kumfsmt. 

MARKS 
OBTAIN 

ED 
OUTOF 

1000  

I% 
OF 

MARK 
S 

R 
A 
N 
K  

Unit to report CL. 
aval 
led 

AKKutar 
Mup Sukhdco Dcshmukh 
B.Ragunath  

904 	1iMuthuksishna, 
905 	fl Sr,rnvulu 
906 	Praka.sh Singh 
90 	R.Anandaku& 

8. fesh Kumar Sthgh 

ar Tiwari Ramwwani 

L913 	Bindu Joseph 
914, 	P.Ashiidang 

L
91 S P LathR 
jj6 I R NaveenA 

917 	T.Vanthi 	
- 

918 	\'MahaLaksu 	 1 

859 
916 
950 
884 
803 
938 
922 
8 
929 
898 
928 
951 
929 
858 
908 

945 
923 	1 

859 
91.6 
95.0 
88.414 
80 3 
918 

_92.2 
89.9 
92.9 

.8 

~92 .*  9 
85.8 
90.8 

94.5 13 

CMTD. Dibrurh  

15 
10 
2 

I 7 

9 
12 
6 
13 

 7 
1 
6 
16 
11 
5 

92.3 	f8PrTc,Mysore 

1 4 OMTD_Jorhat  

DGMM, WTR, Ahrnedabad 
TDM, Jalna 	i  
DET(TrtnsinstIn),Sihgi 
GMT, Kharagpur 
(IMTD b  Silchar 

GMT, Berhampur 
GMTD, Tezpur 
TDMOsmanabad 

,handrapur 

RTTC,Mysorc 
GMT, Nagercoil 
RTTC, Mysore 
(IMT, 1(hRrnpur 
RTTC, Mysore 
GNff,Siitgun 

Nil 
Nil 
Ni! 
Nil 

1 
Nil 
2 

Nil 
 2 

2 

Nil 
Nil 

2 
Ni 
3 
2 

I- 

ANNEXURE - JTO trainees of B.No.Phase-J (RE-OT-9 ) batch, 
A 

j: 'The trainee, at S.No.12, 14, 16 and 18 have to report to the Director, RTTC, Mysore on the F/N of 15/1212003 to attend for Phase-U training for 3 weeks. 

rT1 	 .C. : 	
,j.,. 	 ç Trib 	 '' 

p 
"" 

Sub Divisional Engineer_(Admn/Trg) 

H-  20u9 	
. 	 ForDGM, 

i 	 6itvv 	, 	 i*i 	- 500 032. 
ZffZT1I 	 RTTC, Gathibowll, Hyderabad * 500 032. uwahati Bench 

(--. 
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BHARA T SANCHAR NJGAM LIMiTED Ce 
A (tov(. ol tudhi l.ntLrprbe 

PUBLISFIEL) Y PERSONNEL-li SECTI0N OF BSNL •. 	.: 	
Btb 

RECRUITMENT IWLES Of SUB DIVISiONAL ENGINEERcfELE M) 

	

1• 	 r 
Issue No.-1 	 : 	bu LL

- 	
BenCh 	I 

No, 20-24/2001-Prs-11 	 New 1)ethi-1 10001 	Dated: 28.2.2002 

I 	Short title and commenccmcnt:- 	
l 

1) 	With the aproval or 1SNL Board, the following rulos*rcgulating the 
method of recruitment to the post of Sub- Divisional Engineer 
(Telecom) in BSNL are hereby made, namely:-' 	" 

ii) 	These rules may be calLed the Sub- Divisional Engineer (Telecom), 
R.ecruitmcnt Ru1e, 2002(lssuc No.1) 

ni) 	They shalt come in(o force with effect from 1 3 2002 	I  

2 	Definition:- In these rules, unlçss the conicki .  otherwise requires, 	. 	l 

i) 

	

	Company:- incins Bhura( Sunehar Nigani Limited (A bovernI 'f 
India Enterprise) having its Registered Office at'S bar Blan, New 

• 	:. 	Delhi. 
• 	ii) 	Board:- means th Board of Directors of the Coipany and includes in 

• 	 relation to the -cxcrcise of- owcrs any Committee of the Board/ 
• 	 Management or)iny Officir of the Undertaking to whom the Boar4 

delegates any otLspOVJCrS :  
A . 	. 	. 	..; 

3 - 	Apphcation :- These rules apply to the post specified in Coluxnn(E) of the 

• Schedule annexed to these rules. 	 . 	 . 	 •. 
• 	 -. 	 . 	• 	 .•.• 	 H 

4 	Number of Post, classlfkation and scaic of pay:- Thànuthbet'Of the said post, it- 
• classification and the scale of pay attached thereto shall be as specified in column 2to 4 of. 

ScheduLe annexed to these rules.  

Mcthod of Recruitment, agc limit, qualifications ctc.:-The method of 

rcerwtiflCnt, age limit, qualification and other mitters relating to the said post shell be as 
specified in columns S to 11 of the said Schedule. . • . : - • 	

. 

r 	 . 

l'age I of S 

Recruitment Rides of SDF (Telecom) 

r 

4 	 E# 	 - 



LG11

20u9  

 perm, 	
uwahatj Bench 	I 

	

/ 	 a) Who has cnlcrc& i(Ito or t 	 having a spouse living, or contract 
b) Who hvin a spouse living, has entered into or conract,d marriage with any person, .shall be eligible for uppointrncnt to the said P°. 	

•1 

	

7 	Syk tindv,• tin, 1'erritorliul Army:.. A Sub-DIvjj3i Engineer (Telecom), 
who has not conpleted the age of 40 yearN irso requirecj will be liable to serve 
in the Territorial Army subjeco the provisions of Section OA of the Territorial Army Act, 1948 (58 of 1 948) and the ruics made thereunder, 

	

8 	Saving :- Nothing in these ruFes shalt alThct reservatjo relaxutio of age limit 
and other coneessiojt required to be provided for the Schedutd Caste, SheduIed Tribes, other l3aekwrd C1ase, EX-SerVice man and other spcciil 
C:1(cgory ol' pers&ns in aecordnnc with the orders issued by the Central 
Govcr,iincin l'rorn time to time i 3i  this regard. 

	

9 	likitialco:istjtujuj 

(I) 	All ol'ticiLls l'ioWing the post of Sub- Divisiona[ Engineer 
. (Telecom), ot regular basis in erstwhile DOT/DTsmTO 

-.' be(re commcnccnnt of those rules and those who have 
. been absorbed in Bharat Sanchar Nigani Limited shall be.. 

deemed to have been appointed as Sub- Divisional 
Engineer (Telecom). 
The continuous regular service of officials referred to in 
sub.ruh. )(J) above before the commencement of,  these 
rules shall count for the purpose of q4a1i'ing service for 
promotion. confirmation and pension 

Page 2 6f S.. 
Recruitment Rules of SDE (Telecom) 

(fliN: 



-otpost 	- Number of Classification SCale of . Whether Age limit for Whethrefii Educaiioa 
Posts - Pay selecuon direct recruits of added years of other 

Or nOn- SCr' ICC quahication 
selection admissible requuxf for 
post 

4 5 6 7 8 
Sub- Divisional 18000 	Executive iDA Pay SekctiQn 	Not 	. Not applicable Not ap&able 
Engineer (Telecom) • Scale: cum. 	applicable 

I 	- (up to 200 1)• 	.. 	 . 	. 	. . correspon seniority 	. 	.. 

* subjcct to 	 - din to the 
variation 	. CDA . 

dependent on scale of . 

workload 	-. 	 ... 	 ... Rs 7500- . 

- 250-12000 
inBSNL  

. 	 . 	 . 	. 	 4 	 p 	 • 

p .. 	 ... 	 . 	 . 	 - 	 . 	 .: 	 . 

tt't iMi 	I 
uwahQtBGflCh 	 .. 	 . . 	 . 	

..:' 	 -.. 	 .. 	 .: 	 . 	 . 

c 



7.
::zI••• 

scHEDuLE 

Whether age and 
cs.entiaJ qualificanon 
presciIbed for direct 
recruits uill appiy in 
case of promotees 

Period of 
probation, ii 
any 

Method of:recruimeni stcIher by 
direct recruitment orb) promotion or 
bydeputation/iranfer or by 
absorptiou and percentage of 
vacancies to be fil)edby various 
methods 

in case olrccrujzmentby 
promotion/dcputanon/transfer yades 
from whith 
protno*ion/depuiatioa4cansfer to be 
made 

If a BSNL Promotion 
Conunittee exists, ubbat is 
its composition. 

RLMAJJS 

9 10 11 	 j12 13 - 14 - 

Not applicable Not 75% by promotion on the basisi Promotion L DDG (Pers )-Cha&nnan 

- applicable of seniorirycum fitness, a 1 DDG(SR)Member 

75% 	by 	Junior 	Telecom i. ii. DDG(Pers).Member 

25% by limited departmental Officers (Telecom) with three 
- competitive Examination )ears 	regular 	service 	in the 1ote:AppQrntnIg 

• F grdde.,. authority, 	ill be 

25% by Limited Departmental 
• 	 • Competitive Examination from 

.., amongst 	Junior. 	Telecom 
- 

Officers (Telecom) who have 
rendered not less than Three 
(3) years regniar service in the 

• 
. 

grade on 1July of the year of 
Examination. 

• 	 . . •: 	 •- 	 •. Note: 	In 	case 	of 	non- •. 	 •• 
avallabiity 	of 	sufficient 

-. number, of officer for filling of 
• • 

these posts by promotion/by 
selection 	in 	a 	particular 
recruitment year, the unfilled 

- vacancies shall be diverted and 
filled 	up 	through. Limited 

.1 

1 	c- 

BeflC 



- 	

- J 
'Dcpament. 	

.compuve 
/ 

•: 
$ 

Exnntig 	nd 
subject to the condition that the  
quota 	shall 	be 	rtSiOr 	in 
subscqucnt 	

citmt ycam. 
2 	Promotion of JTOs sha)1 be 
made on the basis of an All 
India 	eligibility 	list 	at: 

• Corporate Office only. 
3 	The 	crucial 	daie 	for 
deerrnining the eligibility list; 
shall be lstofjulvofyearwi 

• Mbich the vacancies pertain. 
4 	The syllabus and rules for 
conducting 	LDCE 	shall 	be 
such 	as 	the -  Brd 	may 
prcscribe from time to time. 

i 

I 
• 

1 • - 

5 '\cre jumo 	O have 
compkted 	their 	qualifig 

1- 
ehibi1ity 	

service 	are 	being 
•considered for promotion, their 

-- 	;1T 	: w r 
?uwati 	eflch 

- 
eniors 	u1d 	also 	be s

considercd pro% 	they are) 
not 	short 	of 	requisite 

• 	• smice 
by more than one year 

oc 

TTh 

(L4Z 
AS DEOR GENE (PERS-li) 

Recruitment IJes of $DE(FeIecot 	; 	- - - 	
of 5 
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r40.2.29/2005-?ers.tt 
I3HARAT SANCHAR NIGAM LIMITED 
LA Government of India EitCrpriSC 

CORPORATE OFEICE 
PERSONNEL -fl SECTIoN 

102-13, Statesman I-loose 14S l3arakha:nba Road s  New Ceihi' 1. 

ift 
0"ntr1 ktmlrk.ttzr2vo Ttfb, To 

All Huds of 'l'eLecom Circhs 
All Heads of Tckccifl Projects 
All Heads of Telecom Rcgion 
All ileads of AdmifliStflt1VC Units 
Dharat Sanchar Nigarn Limited 

SubjeeL- Departmental Competitive 
10..2007 for promotion from JTO(T) to SDE(T) grade - 

Exaimnalion to be held 

Clarification thereof. 
Sir,  

Please refer to this office letter No. 5-4/2005-DE dated 11.4,2007 
wherein the last date for receipt of application form br Limited 
Departmental Competi(ive Examination for promotion to SDE(T) grade 
has been extended upw 25.4.200 7 . 

Doubts have been raised by various Circles regarding computatiOn 
of eligibility condition with reference to the crucial date and training 
period spent in JTO grade for the Departmental competitive ExarnirtatiOrt 
for promotion from JTO(T) to SDELTI grade to be held on June 10 2007. 
The following clarifications are hereby givcn in this regard. 

April I (,, -1 

16 FEB 2009 

n4t 
uwahati Bench 

1 
Don b ts raise C 
\Vhat is the 
crucial date for 
reckoning 3 
years reguLar 
service for 
each vacancy 

Clarification thereof  
As per column 12 of Recruitment Rules 
and note below it , the candidate applying 
for the examination shuld have completed 
three years of regular service in the grade of 
JTO(T) as on the 1st. July of the year to 
which the vacancy pertains as under:- 

1year 	 _______ 
'Lc!1cy Yr 	Eli,gible Candidates 

2001-02: Completed 3 yrs as on 1.7.2001 
2002-03: Completed 3 yrs as on 1.72002 
2003-04: Completed 3 yrs as on 13.2003 
2004-05: Completed 3 yrs as on 1 .7,2004 
2005-06: Completed 3 yrs as on I 7.2005- 

2 	Whethcr 	the As per DOP&AR O.M. No, 14034 0/5/81- 
period 	spent Esit(D) dated 8,3.1983 (copy enciosCd)%. 

I On training for 
.apponUneni 
as JTOtT) to be 
reckoned 
towards 	3 
years regular 
service. 	- 

1\ 	- 
'I -..  



3 	In 	trims 	ol 	s Per Column 12 and note toere tLridct 

Column 12 read of RRs: 2002 of SDE-(T) 
I with note 5 theretO 
in RRs, 2002 of 
sDIm, where 
j- uniors havu'g the  
quahf 	1tibilttV 	

Cen raAmtr 

service 	re being 
allowed 	ku 	the 	

I B 	2009 

Earnir1aLiOfl: 
whether, 	seniors 
w 	

Guwahtj Bench 
ould also 	be  

perimued to appear 
in the examination 
provided they are 
not short of 
requisite 

I quahivinf/C1igbihtY 
service by more 

Circle ofccs concerned are requested to scrutinize and for4 the 
applications of the cndidatcs in the tight of the aforesaid clarifications. 

Yours truly, 

(BINDU ROYj 
ASSISTA1T DIREC'rOR GENERAL (FERS-tfl 

TELE:23O37i91/F23734 lS6  

End: I 
Copy to:- 	 S 

I. ADG(DE), BSNL CO, Statesman House, New De1h. 
i. Shri I3.M.David US(SGT), DoT F rs, Sanchar Bhawafl. 

ND 

tiff 

/ 	
N'uire Ii'- nrd 

A 
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10 	 S WM YS—F LNL)Ai1NTAI.. iUL .S 	 j t' .R. 

(i t) Period of triining before appointnwul to be Created as 'duty' for 
ligibily to sit for deprtinenttl examin-. -itions.—Thc Siaif Sid 01 the Ni-

tional Counci] (JCM) had suggtted mri u/ui that the scr ice rendered by n 
ernpoyee during the training peuod bcloic his regiatar apr 1 nmut to thc grade be treated as duty fur eibiLity to st for the deprtinenia] exminauon. 

2 The request rnzicie by the StfiS'c1e of the Natio'il CoimcU (TCM) )'s 
been examined and u has been decided t'ai ui all CJse pre.eryice 
irannig is considered necessary before a'wa) appoimmerc to the post, the period spent by an officer on training unmediately betore such Jppomunenc would count as qualifying service 10 the purpose ol eligibiliiy for appearrng 
in departmental examinatIons, even if the officer is not given the scale of pay 
of the post but only a nominal allowance, 

1GL, M.}-LA. 	A.R) OM. No. I 4O3$//l-EL (D), Jit ih 8th M&ci 19S3. j 
I 	- 
I Cetr 

18 FEB 2009 

L 
Guwahati Bench 

f U' 

-- 

I 

S 
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EXAM MATTER/MOST URGENT  

Central Adminfslu 

BURAT SANCHAR NIGAM LTD. 

	

(A Govt. of India Enterprise) 	i I 1 6 JEH zu u j.  
OlTh ol the Chief General IVianager 'telecom. 

;sam telecom. Circle, BSNL AdministrativeBiti lditg, 

	

Panhazar. Guwahati-78 I 001 . 	 uwahatl Bench 

No. Rcctl- 1/57/2007/29 	 Dated at Guwahali the 27.6.20()7 

In 
I . 	The CGM'I'. NL'lF, Guwahati. 
2-8. 	The General Manager ICICCOIH. L  

Guwahati/Si lchar/Dibrtigarh/.Ioit/l ongaigaon/Iczpur/Nagaon. 
9. 	The 1GM, ETR, Guvahati. 
tO. 	The Pinci pal. RTTC, Guwaha( i. 
II. 	The Principal, CTTC, Guwahati. 

The SI)I, CTSD, (iuwahati. 
The ADT (Stall), O/o the GMT, Guwahali. 

SUL3 	Limited I)cpartment.al Competitive Lxamina( ion ft'r promotion to the 
grade ol' Sub-Divisional Engineer (Telecom.) under 25% quota to be held 
on 5' .1(1 ly, .2007. 

Kindly (md enclosed herewith a list of candidates of your SSA/un it, who 
are found not eligible to appear in the above examination as per Recruitment 'Rule, 2002 
of Sl)E (1) and amendments thereof li'om time to lime. . 

The candidates may please he inlormed accordingly. 

The list of candidates found cligil)Ic to appear In the said examination 
is a'ai1ahIc in the Circle web site - www.assam.Isnl.co. iii. 

Eclo 

Assli. l)ircctor lelceom. (lcct() 
1>11: 0361- 2736347 

Copy to: 	. I. All Executive Association of' F3SNI., Assam Circle. 
2. Notice hoard. 

P P. e)';Astt. I )ireelur telecom. (Recli) C 	 Il I: 0361- 2736347 
eA 

' I 

,. tt 

/ 	•' 

•: 



I 

UA 

NQAres FOUND NOT ELIGIBLE TO APPEARS IN THE LDCE FOR PROMOTION TO THE 
GRADE OF SDE (T) TO BE HELD ON 15.7.2007 (SUNDAY) 

1!i IjjI1 

. 	f 	3 
I 4 

/4 	
r2 

7 
8 
9 
10 
11 
12 
13 
14 
15 
16 
17 
18 
19 
20 
21 
22 
23 
24 
25 

RNO NAME OESGN UNIT/SSA 

_.._i TUSHARAGARWAL JT2_  
2 JYOTISHI3AISIIYA JTO CTSD/GH 

14 PRANOTTAM BASUMATARY JTO ETR 
39 SUNILMSHRA jio - GMTDJDR 
'12 
44 

P A<A 4 H StNCII 	 - 
SANDEEP SINGH 

Jl() 

JT( 

GMD/J)fl 
GM lu/JR i 

66 TAPASH ROY CHOWOHURY Jro lGM'fD/KMP 
GMTD/KMP 84 SMT. SHAMPA DUTTA JTO 

117 NAJEIB HUSSAIN SABRt JTO -- GMTD/DR 
132 AIZUDDINAHMED rro GMTD/BGN 
144 ABDUSSABUR AHMED JTO 
145 SALEH MD. MIZANUR RAHMAN - JTO GMTD/BGN 
146 BPLAI3 KUMAR DEI3 S(NGHA JTO GMTD/BGN 
156 AMUI.YAKUMAR ROY -.  JTO GMTD/BGN 
157 BAIKUNTHA RAM DAS JTO GMTD/BGN 
153 RAMESI-4 CH. RAY jic GMTD/BGN 
167 BIKASH BARAN DEY JTO CGMT/GH 
185 LMILLANSINGH  JTO NETF 
192 AMITABH DAM JTO GMTD/NGN 
198 PREMCHAND KAMBHAMPATI JTO GMTD/NGN 
199 KAMAL KUMAR BORO JTO GMTD/NGN 
203 BASUDEV DEKA iTO GMTD/NGN 
205 MD. ANtSUR RAHMAN KHAN jro GMID/NGN 
207 MD. SAFtQUR RAHMAN JTO GMTD/NGN 
208 ABANI MONAN DAS  JTO GMTD/BGN 

CentrArnstj 
237 YOGESH KUMAR NAGAR -- JTO GMTD/KMP 
241 PRADNYASHIL TUKARAIvIJI DAHIWADE iTO GMT D/SC 

18 H 2009 

rri 
Cuwahatj Bench 

AW 

V 
:1 
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July 12, 2008 

To, 
mminThe Chief General Manager 

Bharat Sanchar Nigam Limited 	
Centr4 dct 	;w 

Assam Telecom Circle 
Panbazar, Guwahati78100 	

1 8 FE 	Q9 

Guwahatl Bench 
(Through Proper Channel)  

Subject: EligibilitY to appear in Limited Departmelflat Competitive Examination for 
proniotiOflfl0hh1 JTO(T) to SDE(T) held on 5' July,200

7  

Respected Sir, 
nd humble request I would like to submit the following few lines 

With due honour a  
for your kind consideration and needful action please. 

Sir, I have been recruited as a GE-JTO (Direct Recruitment) against the vacancy fbr 
the year 2001.MY four weeks Orientation Training commenced from 17.02.2003 in 
compliance to your office Letter No. Rectt3/72/Patt'S3 dated 2801-2003 and after 
successful completion of OTP and Field Training my joining to the departme1t as JTO was 

of your offi 
approved w.e.f. 26-05-2003 a per direction 	

ce Letter No. STES- 

5/43IPT.V11229 dated 05-06-2003. 
Sir, in compliance to Corporate Office Letter No. 54I2005DE dated 9' February, 

2007 1 honourablY applied for LUCE 2007( l'ES group 13) for promotion to grade of 
SDE(T) against the vacancy for the year 2005-2006 but to my great surprise I was 

adjudged not eligible 
for the said exam as communicated vide your office Letter No. 

Rectt- 1/57/2007/29 dated 27-06-2007 which debarred me from appearing in the said exam. 

Sir, having perused the fist attached to the Corporate office Letter No. 
53I2007DE 

dated O8-07-2008 I find that few of JTOs from various other circles, who are junior to me 
( as per the marks obtained in OTP and Phase-I training) appeared in the said exam and 
scored more than 50% marks ,which 1 fear, may be selected 	

h for te promotiOn to the 

SDE(T) before me. 
Sir, you would appreciate that missing a chance in such matter will adversely affect 

my carrier progression for no fault of mine and will certainlY be a great injustice to me. In 
this connection you may like to refer Column No. 12, Note No. 5 of SDE KR 2002 as per 
Corporate Office Letter No. 2024/200IPe1 	

dated 2802-2002, and all India gradatiOl 

list of JTOs(DR) of 2001 batch ,anticipated to have been received by your office. 
Contd--2/.. 
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6. Sir, I would, therefore, request your honour to kindly 

en may kindly be intimated at the earliest. expeditiously and favorable action tak  

Yours' Faithfully 

Prakash Singh 
JTO(0C13) 
13 1013 building, Malow-Ali 
I3SNL, Jorhat-78500 I 
Mob.No. 9 1-9435598666 
E-mail: prakashsingh@bSn0u1  

List of Enclosures: 
Copy of Circle Office ,Guwahati, Letter No. Rectt-3/72/Part-11153 dated 28-01-2003 
Copy of Cicte Office ,Guwahati, Letter No. STES5/43/PT.VTi229 dated 05-06-2003 
Copy of Corporate Office Letter No, 5-4/2005-IDE dated 9th February,2007 
Copy of Circle Office ,Guwahati, Letter No. Rectt-1/57/2007I 29  dated 27-06-2007 

Copy of Corporate Office Letter No. 5-3/2007-IDE dated 08-07-2008 
Copy of SIDE RR 2002 ,Corporate Office Letter No. 20-24/2001 -Pers-il dated 28-02-
2002 

1' 	- 
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The Director(HRD) 
Bharat Sanchar Nigam Limited 
Corporate Office, Statesman House 
Barakhamba Road, New Delhi-1I000I 

(Through Proper Channel) 

centr dthv ve 

18 H 2009 

YTt R(41 
Guwahatf Bench 

Subject: Eligibility to appear in Limited Departmental Competitive Examination for 
promotion from JTO(T) to SDE(T) held on 15th July,2007 

Respected Sir, 

With due honour and humble request I would like to submit the following few lines 
for your kind consideration and needful action please 

Sir, I have been recruited as a GE-JTO ( Direct Recruitment) against the vacancy for 
the year 2001.My four weeks Orientation Training commenced from 17.02.2003 in 
compliance to Circle office, Guwahati, Letter No. Rectt-3/72/Part-II/53 dated 28-01-2003 
and after successful completion of OTP and Field Training my joining to the department 
as JTO was approved w.e.f.26-05-2003 as per direction of Circle offIce, Guwahati, Letter 
No. STES-5/43/fl.VI/9 date4.O5-06..203. 

Sir, in compliance to your office Letter No. 5-4/2005-DE dated 9th February, 2007 I 
honourably applied for LDCE 2007( TES group B) for promotion to grade of SDE(T) 
against the vacancy for the year 2005-2006 but to my great surprise I was adjudged not 
eligible for the said exam as communicated vide Circle office, Guwahati, Letter No. Rectt-
1/57/2007/29 dated 27-06-2007, which debarred me from appearing in the said exam. 

Sir, having perused the list attached to your office Letter No. 5-3/2007-DE dated 08-
07-2008 I find that few of JTOs of same recruitment year i.e. year 2001 , who are junior to 
me (as per the marks obtained in OTP and Phase-I training) appeared in the said exam 
and scored more than 50% marks ,which I fear, may be selected for the promotion to the 
SDE(T) before me. 

Sir, you would appreciate that missing a chance in such matter will adversely af1ect 
my carrier progression for no fault of mine and will certainly be a great injustice to me. In 
this connection you may like to refer Column No. 12, Note No. 5 of SDE RR 2002 as per 
your office Letter No. 20-24/2001-Pers..1I dated 28-02-2002, and all India gradation list of 
JTOs(DR) of 2001 batch ,presumed to have been prepared and available with your office 
as the same has not been circulated. 



AW 

6.Sir, I would, therefore, request your honour to kindly look into the matter 
expeditiously and favorable action taken may kindly be intimated at the earliest. 

Yours' Faithfully 

Prakash Singh 
JTO(OCB) 
EIOB building, Malow-Ali 
BSNL, Jorhat-785001 
Mob.No. 91-9435598666 
Email: prakashsingh@bsnl.co.in  

List of Enclosures: 
Copy of Circle Office ,Guwahati, Letter No. Rectt-3/72/Part-II/53..dated 28-01-2003 
Copy of Circle Office ,Guwahati, Letter No. STES-5/ 43/ PT.VI/ 229 dated 05-06-2003 
Copy of Corporate Office Letter No. 5-4/2005-DE dated 9th  February,2007 
Copy of Circle Office ,Guwahati, Letter No. Rectt-1/57/.2007/29 dated 27-06-2007 
Copy of Corporate Office Letter No. 5-3/2007-DE dated 08-07-2008 
Copy of SDE RR 2002 ,Corporate Office Letter No. 20-24/2001-Pers-I1 dated 28-02-
2002 
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15 FB 2009 

BUARAT SM1CUAR MGAM UMITED 
Is vt.  

COBPP.A1E OFFICE - DEPARTMENTAL 	ffi4ATtON 	
17uwaPhati  Bench 

9" P1.00K, A WXN0 STASMA1 hOUSE. BARAKBAMBA ROAD, 1EW DELHI 1 0001. 

:5 No. 5-3OO1DE 	 te: 8 July 2008 

• 	
0  TO 	.. 	 S  

• 	 S 	All the ChiCfGeetel Nh Lb&gcr&  of Telecom CircL, BSNL 

Chief Gennjg MasageT Kollota Telepbon/ Chimnal Thephouca, WNL 
Chief GeuCiii Mailger Mtce. NTR I  BSNL. New Delhi 

31q- 

- 

Sub: tirnited Departtflental Competitive Examination fOr promotion to the grade of SbE 11) 

under 25% quota held on 15.7.2007- Dedaration of re5uit. 

Sir, 
The nerit lists, of candidates whø are sucossful in the Limited Departmental 

CompetitiW Exampnation for promotion to the grade of SDE T) under 25%'quota held on 

15.7.2007 are annexed to this letter. 

• 	 2. 	The cand.dates'whCJ have secured the rnnirnum pass narks of 50% in each Paper 

• are given in Atmezwe A and thoie whO ate passed under the relaxed standard i.e. 45% in 

each Paper are given in AnnsXUr B. The marks $eC.Wed by these icce.fI Candidatas, 

categoiy and years) of eligibility have also been given 'Y" Yes, ''! No) 

3 	The examination was held for fil1ng in vacancies pertaining to the five years I a 

2001-02.200203. 2003-04, 200405 and 2005-06., But due to pending court cases and 
• inteimóiractiOn of the Hon'bie MP High Càurt in WP No. s21/10o7 and Drissa High 

Court In WP{C) No. 6613 of 2007, ills not possible to declare the resWt year-wise. AS such 

the tesult has been prepared based On the. merit positiOn only without taking into 

• 

	

	 contideraton the year-Wise tliglbility and vacancies. Pets. ii Branch, BSNL Cofporate 

Qffi wISP allot the vaCaflCv year or, seniority to these successfUl candidateS venfyir their 
.igtbIlity agjtt a particularyeat. 

As direded by the Hon'b%e High Court of ludkaWre at iabalpur, Madhya Pradeth 

vide its interifl order cIt. 13.7.2007 in Writ Petition No. I52112OO7, a special examination 

for the petitioners along with other slmliarlyplaced persons shall be held in case the 

pedlioners succeed in the petition- Aso, as dlrecttd by the Hofl'bie fth Court Orissa, 

Cuttack in W.P. tQ No. 6613 of 2007, the result shall abide the decision in the Wnt 

Petition. 

U...' 

• The names of cLaCiSfuI candidates, their Roll Nos.'., Category and year of eiigibility 

have been shoWn as furnitd by the Clides. The Roll Nos. of the candidates of Gu$arat 

Clrde which have been shortened a little keeping the essential factors intact. The category 

of 'OBC' as mentioned by a few Circles has been taken as 'DC', this being a promotional 

examinatiOn. 	0 	
; 	 . 	 Contd... 2.1- 

I- 	 • 	 ' 
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• 	 5. 	Ø5NI. C,O reeIvea tI rIght tocancel the re'ft of any candidate who may have 

been dedarEd wcce(ul inadvertently, if and when such mistake ic detected. 

- 	
Yours thfuIy, 

(A. inh) 
A$stt D4rector General (DE) 

Copyto; 
LADG{PerS.11), BSNLC.O. (2Copies) for kind infDrmatiofl and further neoesry action 
2 pPSto Dir(HRD). 
3. General Secretary SNEA/ AIBSN LEA 
&pioticeOoud.. 
S. ADG OR) - To upload the result In BSNL trtlra net afte. 	 0. 

A. Sinha) 
Asstt Director General (DE) 

p 
bJ 

;,- 
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Annexure-'A' 
(nnexure to Letter No. 53I2007-DE dated 08-07-2008) 
Merit list of the successful candidates who have secured minimum pass marks 50% in each Paper in the 

- 	 - 

bU( ip Limiwu epdr uuiuuiu I! 	1LLI V 	 .....  
Total 

Roll No Name 
Catego 

ry 
Paper-I r-11 

________ marks 
2001-02 
______ 

2002-03 
______ 

2003-04 2004-05 2005-06 

104 HPT2007/LDCE/SDEJ1061 Dayanand Shan-na OC 74 74 148 N N N N Y 

365 HPT-20071LDCEISbEJ1079 Shashank Sekhar OC 68 68 136 N N N N Y 

557 HPT 2007/LOCE/SDEJI 055 Digvijay Singh Rana OC 65 65 	1 130 N N N N V 

639 HPT-2007/LDCE/SDE11058 Arun Kumar CC 64 64 128 N N N N V 

828 HPT-2007/LDCE/SDE11080 Deepak Aqarwal OC 64 60 124 N N N N V 

926 HPT-2007/LDCE/SDE/1056. Sanjay Kumar Gupta OC 65 :57 122 N N N N V 

988 HPT-2007/LDCE/SDE/1091 Pappuri Venkata Gin Babu OC 67 54 121 N N N N V 

1010 HPT-2007/LDCE/SDEI1007 Nikunj Goel OC 56 64 120 N N N N Y 

1059 HPT-2007/LbCEJSDE/1057 Rajesh Kumar OC 57 62 119 N N N N V 

1604 HPT-2007/LDCEJSDE/1230 S. Kanakalakshmi OC 53 54 107 N N N t N V 

1680 HPT-2007/LDCE/SDE/1027 Anui Katiyar OC 54 51 105 N N N N V 

266 CGnES-B/2007/054 Vay Mohan Singh OC 66 - 	 73 139 N :N N N V 

325 CGITES-6/20071020 Amit Sharma OC 68 69 137 N :N N N V 

378 CGITES-B12007/001 P. K. Sahu OC 60 75 135 N N N N V 

402 CG/TES-B12007/Q21 Kanakiata Tambrey Sc 74 61 135 N N N N V 

435 CG/TES-B12G071046 Umesh NathMishra OC 64 69 _133 Y Y V V V 

439 CGITES-13120071023 Hemant Kumar Sinha OC 66 67 _133 N N N N V 

548 CG/TES-B/2007/012 SohanLalVerma OC 61 69 _130 N N N N V 

550 CGITES-B/2007/077 VimatKumar Shrivas OC 63 67 _130 N N N N V 

905 CGITES-B/2007/024 MohdAkram OC 57 65 122 .N N N N V 
V 

1 044 CGITES-B120071036 J.P.Prasad OC 68 52 1 	120 N N N N 

CGITES-B12007/039 ManolKumarVerma OC 55 63 1 N N N N V 
1114 

CGITES-B/2007/Q56 PoonamChandMahato OC 58 59 117 N N -  N N V 
1173  

CGITES-B/20071071 RaviShankarKushwaha OC 1 	52 64 116 N N V N V 
1211 
1250 CGITES-B/2007/010 VarsbaGupta OC 62 54 116 N N N N V 

1317 CGITES-B/2007/048 Krishna Kumar Sharma OC 55 59 114 V V V V V 

1351 CGITES-8/2007/042 R.G- Qurwani Sc 63 51 114 N N N N Y 

1402 CG/TES-B/2007/070 LilyKaviraj Sc 54 58 112 N N N V V 
V 

1523 CG/TES-B/2007/093 PrashantDewangan OC 53 56 109 N N N N 
V V 

1637 CGHES-812007/081 Dileshwar Thawre SC 1 	53 1 - 53 106 V Y V 

çitrt 	
T?tUn 

I 	tLL 2OB 



- 

c cti-- 	 V-v 	HJCi 	ç / 	L 
/ No. LDCE/2008-2009/01 	

August 27, 2008 

To, Crtr 

The Director(HRD) 
Bharat Sanchar Nigam Limited 
Corporate Office, Statesman House 	

8 

Barakhamba Road, New Delhi-110001 
uwahat Bench 

(Through Proper Channel) 

Subject: Eligibility to appear . 
 in Limited Departmental Competitive Examination for 

promotion from JTO(t) to SDE(T) held on 15th July,2007 

Respected Sir, 

Refer to my representation dated 25-07-200 (('opy Enclose(l). 

I humbly requested regarding the chance for appearing in the LDcE -2007 (TES 
group B) for promotion to the grade of SDE(T) against the vacancy for the year 2005-2006 
which Was refused to me whereas jTOs junior to me and having less than three years of 
regular service were allowed to appear in the said exam putting me to great disadvanage 
which will adversely affect my carrier progression for no fault of mine. 

May 1 request you to kindly redress my grievances expeditiously to avoid a great 
injustice to me. 

An early and favourable action in this regard will highly be appreciated. 

- c P4 E A 	L, k( çjM' 

Yours' Faithfully 

L11 
Prakash Singh 
JTO(OCB) 
E1013.huilding Malow-Ali 
BSNL, Jorhat-785001 
Mob.No. 91-9435598666 
Email: prakashsingh@bSni.Co.in  

I 

Enclosure: 
1. Copy of my representation dated 25-07-2008 

CGP 

:0 
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OmcEOFTHEDWISIONALENcINEEH 
D-TAX,JflflJ1A1EA8$j 	 BHARAT SANCHAR NIGAM LIMITED 

(A Govt. of India Enlerprese) 

NO. C-i /StafffD-TAXjRepresentatjOfl/JRT,0809/03 	 Dated at Jorhat the 27-08-2008 

1fT 
To, 	 src Tun 

The DE (Admn & Opn) 
O/o The GMTD, BSNL 
Jorhat. 

Sub: Representation 

18 FEB 2009 

rP 
Guwahati Bench 

Refer to this office Letter No. C - I/Staff/DTAXJRepresefltation/JRT,O8 09/02 Dated 26-07-2008 

Since no reply regarding redressal of the grievances on the representation of Sri Prakash Singh JTO, 
OCB which was forwarded vide this office letter No.under reference has not been received so far, a further 
representation sjibmitted by the JTO is forwarded herewith duly recommended for consideration and needful 
action please. 

Enclosed- 2 sheets. 1) /j 	 - 

Divisional Engineer(DTAx,Mobjle) 
Telephone Exchange Bldg, 
Malowali, Jorhat-78500 1 (Assam) 

Regd. Office: Sanchar Shaven, 20, Ashoka Road, New DeIhI.110 001 
Corporate Office : 8148, Statesman House, Barakhamt)a Road, New DeIhi..110 001 Website: www.bsnl.co .jn 
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BHARAT SANCHAR NIGAN LTD. 	 iflV ?l) 

(A Govt. of India enterprise) 

Office of the Chief General Manager ]eIecom. 

	

Assam ] clecoin Citcie, BSNL Adininistrauve Building, 	' 
Panbazar, Guwahatj-78 1 001. 

No. Rectt-1/57/2007/63 	 Dated at Guwáhati tlie05.i 12008: 

TheGeneral Manager Telecom., 	 u 2009 
BSNL, 	 III 
Jorhat. 	 'p2 

Guwahati Bench 

StJ13: 	Limited Dcparlinciilal Competitive Exaininni ion for promotion Iroiii 
iTO (1) to Sl)L ('I') held on I 5.7.2007 	Representation of Sri 
Prakash Singh, iTO - regarding. 

REF: 	GMTD/JRT lettr No. E-7/Group-13/Exarn/08-09/1 5 dated 25.7.2008. 

With reference to the above, it is intimated that the candidature, of Sri 
Prakash Singh, JTO for appearing  in the above examination was rejected on the ground 
that the candidate did not complete the requisite3 (three) years of regular sei vice as on 
1.7.2005 as per data furnished by the candidate in the application form.. 

Moreover, it is worth to mention here that the list of' candidates ftund not 
eligible to appear in the said examination was scnt to all heads of SSA/Linit fbr 
information of all concerned vidc this olilce. letter No. Rectl-l/57/2007/29 (fated 
27.6.2006 and the list of candidates eligible to appear in the. examination was also 
available on the Circle website well before commencement of the examination. 

There was no objection/appeal before the commencement of the 
exrnination regarding the rejection of candidature of the applicant. 

Therefore, there is no scope on the part of the Circle to give any remedy to 
the applicant at this stage afler the declaration of the result. 

The applicant may please be intimated accordingly. 

()'Lz 
(N.K. Rabha) 

Asstt. General Manager (Admn) 

-ç; 	
IL 
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• 	. 	. 	 Bharat Sanchar Nigarn Limited 	 . 	. 	. 
(A Govt. of India Enterprise) 

Office of G.M.T.D., BSNL, Jorhat - 785001. 

NO. E-7/ Group-B! Exan 2008-09/ 21 	dated at Jorhat-1 th06.Q.L0O9.. . • 

To, 	 . 	.. 	. 	. 	. 	. 
The DE T( & New Service 	. 	 . 8 FEB . 2009 
E 1013 Exchange, .Jorhat. 

TWO 
G.uwahati Bench 

Sub:- Limited Deptt. Competitive Examination for promotion from 

JTO (T) to SDE (T) held on 15.07.07- Representation of Sri 

Prakash Singh, JTO regarding.. 

Ref:- The CGMT, Assam BSNL Guwahati - 1 letter No. Rectt-1/ 57/ 

2007/ 63 dated 05.11.08. 

A copy of the CGMT, Assam, BSNL, Guwahati letter No. under 

reference on the mentioned subject is enclosed herewith for your kind 

information and action please The content of the said letter may, please be 

intimated to Sri Prakash Singh, JTO accordingly at the earliest 

Enc: One 	. 	. 	. . 	. 	Sd/- Illegible 
Divisional Engineer (A&O). 	. • 

O/o- G.M. TelecomDistrict/ BSNIL 
Jorhat — 7 8 5 00 1. 

Copy to Sri Prakash Singh, JTO E 10 B Xge. Jorhat for information please.. 

(enc/ one) . 	 . 	. 	. 	. 
Sd!- Illegible' 

Divisional Enginçer (A&O) 
O/o- G.M. Telecom District! BSNL 

Jorhat — 785001. 

104 Sc 
	. .. 	. 	 . 	. 	•• 

4bocat 
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DwiS%OnaI Engineer &O) 

0/0 G. M. Teec0m. 0itiit/BSN 
Jorhat- 7 B 001  

L Le 
2 	

. 	 ) cS 
D!vi3tOfl 	jL 

O/o G. M. Teiccorn Oistrict/BSNL 
Jorhat. - 785001 

18 FEB 2009 

T ahanBeflchJ 
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	 December 29, 2068 

The Chairman and Managing Director. 
Bharat Sanchar Nigam Limited 
Bharat Sanchar Bhawan 
Janpath, New Delhi-110001 

(Through Proper Channel) 

Subject Eligibility to appear in Limited Departmental Competitive Examination for 
promotion from )TO(T) to SDE(T) held on 15th July,2007 

Respected Sir, 

Refer to: - 

My representation dated 25-07-2008 (Copy Enclosed). 

My representation No. LDCE/2008-09/01 dated 27-08-2008 (Copy Enclosed). 

I humbly requested regarding the chance for appearing in the LDCE-2007(TES Group B) for promotion to 
the grade of SDE(T) against the vacancy for the year 2005-2006 which was refused to me whereas JTOs junior 
to me and having less than three years of regular service were allowed to appear in the said exam putting me 
to great disadvantage which will adversely affect my carrier progression for no fault of mine. 

Under the references I also requested to redress my grievances expeditiously to avoid a great injustice to 
me but neither redressal nor any communication has been received as yet resulting my juniors, having passed 
the said exam, have been promoted whereas I have been put at loss for no fault of mine which compelled me to 
knock the door of the honourable court to get the proper justice. 

This I am submitting for your kind information please. 

Yours' Faithfully 18 FEB 2009 

'iuwahati Bencrt 

tam 

.,.- 

Prakash Singh 
JTO(OCB) 
EbB building, Malow-Ali 
BSNL, Jorhat-785001 
Mob.No. 91-9435598666 
Email: prakashsingh@hsnl.co.in  



7 
N • 	Copyto: 

(i) 	The Director(HRD),BSNT. Corporate Offie,NeW Delhi for information 

/ 	
please. 

(11) 	
The CGMT,BSNL ,Assam Circle,Guwahatl for mformatior please 
The GMTD,BSNL;Jorhat Telecom District,Jorhat for information please. 

00  

009 

Enclosures: 
Copy of my representation dated 25-07-2008 
Copy of my representation No. LDCE/2008-09/01 dated 27-08-2008 

t :q 
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OFFIcEOFIHE DMSIONAIENGINEER 
a-IAx,mRIIA!(AS8AMJ 	 BHARAT SANCHAR NIGAM LIMITED 

(A Govt. of India Enterprise) 

NO. C-1/StaffID-TAXlRepresentation/JRT/08-09/04 	 Dated at Jorhat the 29-12-2008 

rr  

To, 	
Centra 	 7W1Una 

The DE (Admn & Opn) 
O/o The GMTD, BSNL 
Jorhat. 

18 FB 2009 

VLJwhti 
Sub: Representation 

Refer to:- 
Letter No. C-l/StaffID-TAX/Representation/JRT/08-09/02 Dated 26-07-2008 
Letter No. C-1/Staff7D-TAXlRepresentation/JRT/08-09/03 Dated 27-08-2008 

Since no reply regarding redressal of the grievances on the representation of Sri Prakash Singh iTO, 
OCB which was forwarded vide this office letter No.under references has not been received so far, a further 
representation in quad duplicate submitted by the iTO is forwarded herewith for onward submission to get 
the justice at the earliest to avoid legal complication at the earliest please. 

Enclosed-.& sheets. 	 DivisigineerO-TAX,Mobi Ic) 
Telephone Exchange Bidg, 
Malowali, Jorhat-785001(Assam) 

-. 	 -' 

Regd Office Sanchar Bhavan, 20, Ashoka Road, New DeIh 110 001 
Corporate Office: 6-148, Statesman House, Barakhamba Road, NewDelht.110 001 Website: www.bsnl.co .ln 
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• 	Bharat Sanchat N/gall: Limited 
(A Government of India Enterprises,) 

Office of the ChkfGeteral Manager, JJSNL 
,4ssam Telecom Circle AdminiVrxive Building 3rd Floor 

J'anbazar Guwalufli —781001 
flated at Guwabati the 2611-2008 

GtJ tj . 
Seflch 

o- STES,7jptV1tm9 	 - -- - 
Qi 

Sub:- 	promotion of JTOs to 
the grade of S.D.E. (relecorn) in B.S.N.L. 

under Competitive Quot (25%) 
on the basis of Limited 

DcpadmCflt1 Competitive Examination held on 15-07-2001. 

In pursuance Of 13.S.N.L1 Corporate office Memo No _14(POStiflgS)f20OS 
11 dated 03.1100. the 84 (Eighty Four) Executives as mentioned in the enclosed AnneXUre, 
are hereby promoted from ff0 to the grade of S.D.E.(Telecom) under competitive quota (25%) 

in the IDA pay scale of Rs.I S75-300l7275l 
from the date they assume charge of the higher 

post and pasted to the SSASIUOitS as shown against their names to have immediate effect. 

Provided that :- 
They have been absorbed in B.S.N.L. n permanent basis 

No dsciphflaTY / vigilance case is paining against him I 
her and no VC is withheld in 

ntained in GOi (DOP&T) OM 22011/4/91 —1sti.(A) dated 14 
terms of instructions co 

- 

Q9. 
[he currency of any penalty against the officer is ocr or 
The ufticer is not on deputation to TCIL or any other organizatioll 

The Head of the SSA5 / units concerned may please ensure that the promotion 
I 

itions are issued 
po.tiIig orders in respect of officers found eligible 

after.IuUilliflg the above cond  
ith immediate effect and such officers is relieved accordingly so as to enable them to join their 

promotional assimeflt immediatelY. 

.lTOs in the list shown in Annecure who have opted for DOT or wh have not 
en any option for their absorption may not be promoted . Such cases may be reported to this 

office. 
The SSA heads /unitS,COflC6fl 	may please ensure that the promOtiOn/POSting 

4. orders in respect of officers found eligible after fulfilling the above conditions are issued in time 
to enable the 0fflcets to join thcir promotional assignment , and the officer is relieved within the 
prescribed time imit of 40(FoltY) days( including the joining time) from the date of issue of 

13SNL order. In case the officer concerned ftils to join ti'e promotional assignment within 40 

(forty) days Iron the date of issuc of 13SNL Corporate Office order, he/she should not be allowed 

to join the p05t thereafter. In such a case the promotion, order shall become inoperative and the 
mattCr shall be reported to this office for further neccsary action. Further no request for 

moiI ication of promotion I posting order shall ba entertained. 

6. 	The leave, if any requested by 1le officers, ho has been posted on promotion to 

a different circles should not be allowed. If an) MiCer desires leave, he I 
she can apply for leave 

to new competent Authority under whom he / she has been posted' only after joining the new 
post and the competent Authority will sanction leave, if it is considered justified in the normal 

coUC. • 	Contd page ..........2 
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7. 	 The dale on which the abae order is liven effect to may be intimated to this 
office and a consolidated report of the ofbers who have been relieved/have joined their new 
postings may also be sent immediately onexpiry of 40(forty) days from the date of issue of 
BSNL order. 

S. 	 The vacancy/panel years aginst which the officers are shown as eligible in the 
Annexure have been prepared on the basis of the results as per BSNL Corporate office letter no. 
5-3I2007-lJl dated 08-07-2008 and mudiuication/coi'nxtions intimated by SSA heads/units The 
seniority of the officers promoted under this order shill be determined in accordance with the 
rules in force and will be issued separately by the BSNL Corporate Office. 

The aforesaid promotion order is provisional and is subject to the Outcome in 
CWP No.4697 filed in Hon' ble High Court of Rajasthan iaipur Bcnch, vidc order dated 15-10-
2008 and lawsuits pending before any court regarding their regulation of seniority /promotion in 
the SDE(Telecom) grade. 

The particulars of officersmay also please be updated lathe HRMS as soon 
as they join as SDE(T) on the basis of this prdcr. 

Necessary charge report way be submitted to all concerned. 

This issues with the approvl of the Competent Authority. 
Enclosed:- 	Annexure (Two Pages). 

Sd!- 
* 	 (P.S. Bhattacharjce) 

I 	 Deputy General Manager (Admn) 
Copyto: 
 - 

  . 	 I 
The AGM(Pers.-ll),I3SNL Corporate Office, Personel- 11 0 Floor, Bharat Sanchar 
Bhwan New Dclhi-1l000I. 	11, 

The PS to C.G.M. B.S.N,L., Assam Circle, Guwahati - for kind information to CGMT. 
3-4, The CGM,BSNL, Telecom Circled 

BihatfKeralaTamilnadu/Chauishgaihit)AL/iarkhand/MaharastraJCG/punjab/ 
KamaakajasthantETRMfR/AndhrapradesjDN W/Gujrat/UPEast)/ 
Madhya Pradeth/CTDIWest Bengalif&DIBSNL, CO,, New Delhi. 
The GM (Personel), BSNL Corporate Office, 4 "  Floor, Bharat Sanchár Bhawan, 
New Delhi - 110 001. 
The CGM, NE TASKFORCE, Uzailhazar, Guwahati - 1. 

27-33. The G.M.TD./Kamrup /Jorhat / Boigaigaon/ 
Nagaon/Tezpur/Dibrugarh/Siichar, 

34-38. The GM/(iT&MktgYCMTS(O&MYCMTS.(Plg&Devy(BD&Dey)f(Admn&op)co 
Guwahati: 

39. 	The GM (ETR), 8 
 Floor, Administtativc Building, Panbazar, Guwahati - 1. 

40-44. The DGM/(Admn)/CMTS(O&My(CMTs*(plg&Dev)/(Mktg&lr)/(vjg), C.O, Guwahati., 
45-46. The AO/(A&P)/(CA), Circle office Guwahati. 

The Rajbhasa Adhikari, Circle Offide, Guwahati. 
HR3lS Cell, Circle Office, Guwahai.  

- Guard File. 	 . 
* 	 . 	 (M.C.M(Idak) 

Asstt. Director Telecom (Staff) 
For C. G.M., 1.S.N.L, Assam Circle 

Panbazar Guwahatl -781001 

ruC " http://www.assamsnea.org/vnjprornoi  108/ipage_2.htrn 	fc410 	
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No 

c.er 

oidor 
drd 

Namrotthe officers 
S!ShnISmUMS) 

Staff 
No, 

. 

Cate 
gory 

08  

Year 	ICkcIe 
VacancyiRecruiting Present 

Working 
Circle 

. . 

Prstflt 

Assam 
CircIo 

. 

I 

O$UflgQflprOmOtIOfltO 

• 

..... 	 : 
. 

•_ 1 	203 79MnnatKantiNath M078 OC 2001-02 Assam Assam uonglgaon GMTO, laONGAIGAON 
2  .:1 	24!1 97IRalan Dey Sarar 150096j OC 2001-02 Assam Assam Ngaon GMTO. NAGAON 

._jJ 	33EI 136 , 1 UtDarnazanka 1 50 1 371 OC 2001-32 Assam Assarn Jorhat GMTO,JORHAT 
j 	$4 	1 2070hrubajvoti Das .  1502061 OC  2001.02 Assam Assam Dibruqarh GMTD, DJBRUGARN 

. _:~i 6001 222 8 airobGotan 1502211 OC 2001-02 _ Assam .  Assam.. Dbtu2arh  GMTD, DIBRUGARH 5 

.- 
8221 304Kitan Nath 1 503031 _OC 2001-02 _ Assam _ Assarn ongon . BONGAIGAON 

. 1 _ 42?Rajb _KumarDuta 150426 Q 2001-02 _Assarn Assam . brugach GMTO , DI8RUGARH 
j_ 22 _ 462_ Narenra Nath Battatharje 150461 OC 2001-02 _Assam Assam paon . NAGAON I 919.B 62d!Jaen _Ch..Medt 1 0523 _SC 1 402 Assam Assam: ongaaon BONGA2GAON _ 
•! _ 654 littarnDey 150683 

_ 

_OC 2-03. Assam Assam ongoaon . BONGAIGAON 
. 758 

_ 
A¼shayaKr,Oa 150787 OC 3-04 

_ 
Assam ASS8m . sonaiaoi . BONGPJGAON 

. 	 121 551 

_ 

794 
_
_DLpakDeb )50793 OC 3-04 

_
_
Assam Assam D.DIBRUGARH 

t n _ PryaRanancanda .  150798 
_ 

OC 3 04 Assarn Assam that .SILCMAR _ 
h. _1324 

_ 
_806 JaharAti 150805 

__
OC Assam. .TEZPUR 

. i36I 807 GlrindraNathKalito 150806 
_
_OC . BONGAIGAON 

_ _ 
Ranj il  150807 OC .KAMRUP 

_ 519 _HiteshChoudhi.y 150818 OC .KAMRUP - 15861 822 _JayPraKashSharma 150821 OC ()ibruyarh I 	_ DIBRUGARH. i 16173 823azruI Is'am 150822 

_ 
_ 

OC -04 sam Bongaaon MT 	BONGAIGAON 
203 ;64 1 6253AbduIAiz 150524 CC -34 - sam Kamp MT ,KAMRUP L . 
21 1 13 6271RamanuDeyFayastha 150826 

_ 

OC 3-04 sam 
2 38-B 3 	832njáIi Sarkar 150831 SC 

MT ,KAMRUP  -04 A sam Assam 
Assarn 

  - KAMRUP 23 260 991M.Venkateswar  Rao 150990 SC •ö Assam Assam  BONGAIGAON 24 Yedu Ram Sua -ieer 151057 SC -06 Assam Assam 

VK 
 BONGAIGAON I 	25 137131455  P.Yellamartdaiah 151465 SC 5-06 Assam Assam  • DIBRUGARH 6 16C'41 1555 Raieev  Ranjan Stnh 151564 OC -06 Assam Assam GMTO ,  NAGAON 27 120-5p.  6  7791 Diteth Kumar 151678 SC 5-06 Assam Assam Nagaon GMTD , NAGAON 261 79 289SailenKaati 150288 CC -02 Assam NETF  GMTD ,  DIBRUGARH 1185 

12563 
445  
14Aifl 

Chakrabortv 
1(urnar Sih 

150444 
151432 CC 

CC -02 -05 
AsSam 
Bihar NETF 

Bihar 
 MT • DIBRUGARH 
 CMTS(O&M).CO!GH 

1291!134 VimaIR 151433 OC -06 Kera la Kerala,  MT ,OIBRUGARH 323 129441435 VavKnshnan S 1514341 OC -06 Tam ilnadu Tamilnadu  GMTO. 33 12073 14136 Awaahesh Kr. SinQh 151435 CC -06 r Bihar  DIBRUGARH 
3 	34 1296 143çhInnasamyV 151436 CC -06 ChittishgarhIChittishgoth  • OIBRUGARH. 35 1306 1441 Bajiu TV 151440 OC -06 Kerala 	i Ke tala  OIBRUGARH 351 13,01 1442 SaurabhJotari 151441 CC -06 1. jA.  . MTO,OIBRUGARH 371 13133 ih4. Shantanu LoLa 151443 CC -06 Jharkhand Jhaftand  MTD, DIBRUGARN I 	31 13143 Sa, an2 Arun Naik 151444 OC 1445 

 -05 MN IAH  MTO, DIBRUGARH 393 131911446 SanjayKumarGupta 151445 CC -06 Pujab lPunjab ,  I  MTO.OIBRUGARH 3 	321 14Z7 Sarnir S.Chavan 151446 CC 2005-06 Karnatak Kamatok  MTD, B0NGAGAON 13293 1 4 &OlPan¼ai Kumar Y900v 151449 CC 2005-06 Pajosthan IRalasthan I  TD, KAMRUP 423 BabuG 151451 CC 13323  14523Manu 2005-06 Kerala Kerala I  MTD,JORHAT 

Page1àf2. 

ANNEXURE 
No.STES-512/PtVUl89 	 Dated at 26.11-2008 	. 

List of Executive Promoted from JTO to the Grade of SDE(T) against 25% Competitive Quota 	•. . 
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List of Executive Promoted fr 

18 FEB 2009 

ii: 
No. N 	As 

per 

BSNL CO 
crdr 
dtc.031 

,os 

ii:—  

:• 
pe r 
BSNL 
CO 
ofde 
010,
03111/ 
Os 

Narnroltheoficers 
(SlShri!SmUMS) 

Staff 
No. 

Cate 
gory 

Vacancy 
Year 

Recrufting 
Circle 

Present 
Working 

rce 

-  

Pstnt 

Assam 
Circle 

PoSUngoflPTOmOtflt9 

3 13: 1453 Santos1 Matac 151452 OC 2005-06 NE-I 	JETR GMTD,BONGAIGAON 
441 134 45-4 uman Kami caha 151453 OC 2005-06 Jarkhand Jarithand GMTP SONGAIGAON 

-:451 1 336I145 E V. Sunil Kurnar 151454 C)C -06 AP AP GMTD, NAGAON 
I461 1339l PanOeySunKurnflrVshwafl?l 1 5 1 456 OC 2005 -06 MM DNW GMTD,JORMAT 

t 	71 1 342 M4 AnjSaxena 11457  .2 MH MN - 

i_±s 135I1 4  GOurwani 1514581 SC 06CG CG____ 
91 _.± 1352J4 .V Sharma •145 OC 2005-06 Gujrat Gujrat  ID. JORHAT 

_p 514 riesI, Kumar Singh 15161 OC -06 UP(East) P(Eas)  ID1  JORHAT 

_i 1359f1464  Manoj 6aIb!in' Kulkami 151463 OC 5-06 MH H 	-  TD,JORHAT 

52 1 37414 adrurendra Gupta 1514 OC 2 	.-O6 P 	. P  TO.JORHAT 

r - 3 1376]4 arnoa3rcar'1ogendraJ 151467 OC 
. 

 5 -06 MH 	• MH GMTD,J0RHAT 

54 1379 14691 8alasaheb Baan Bankar 151466 OC 506 MH  H  TS(P&D)COIGH 
_55 1363 h Suhakar Palhak 1514 bar Bihar  GMTD . SILCHAR 

5 J&T 1 Sundaraganapathy K 1 _14  i 2005-06 T milnadu Tamilnadu  GMTD , SILCHAR 
57 13871 1472 SudipJyciD!;ar 151471 .  OC 05-06CTD CTD GMTD,KAMRUP' 
58 11394 1,473 udeeshAN 151472 CC -06 K raa Kerala 
591 405l 1475 Ram Kumar Ram 151474 SC -05 Jarkhand Jarkhand  SILCHAR 
6C-1 140,6 R76 V?.1 Pael 151475 OC .06 Gujml Guirat 	• SILCHAR 

i4' 4 AnilKumarDv.ivedi 151 OC OC -i WB B  ktg&!T1,C01GH 
2 • 4 a:esh K,rna; 5i4 7 OC Bihar hat D. SILCHAR 

1479 Navas M 151478 OC -06 TamUnadu T&D  GM D.SILCHAR 
34 1426 1482 Richard Paul ,A 151481 OC -06 Tamllnadu Tamilnadu  GMTD, SILCHAR 
5 1439 1486 AVenkatRamana 151487 OC 506 AP AP  GMTD,NAGAON 

55 1440 1489 Tarria l Roy 151488 OC -06 CTD C D  MMRUP 
7 1446 1495 Thancaraj G 151495 OC 2005-06 Tamilnadu Tarni lnadu • . TEZPUR 

55 1449 1497 Pavalakkodi S 151496 OC -06 Tamilnadu Tamilnadu • IGMTD, TEZPUR 
59 1450 1498 Bishwa it Kurnar Sunha 15149 71 OC .06 WB WB  . NAGAON 
70 1468 1502 Kumar Mukesli 151501 OC -06 Bihar_ ETR  GMTD , 
71 08 11RSSherde 1515 18 SC 06 Gujrat G 	at  GMTD , 
7: 1529 1523 Moan Knshni V.S 151527 SC -06 Karnataka Kamalaka  Gi~TD, JORHAT 

536 1532 Biu P Raj 151531 SC -06 Kerala Kerala -- ID. SILCHAR 
74 1547 1535 KuieeSinct 151534J SC 2 	5-06 NTR BSNLCO  GM1D,BONGAIGAON 
75 1599 1554 Ravuri Sadanandam 1515531 SC 005-06 W8  V - GMCMTS(08M).CO/GH 
76 21 1561 B iswaji t  ChoN%,dhury .  151560  5-06 W8 WS-  GMTD,KAMRU 
77 15 6S S -rma-a L 151567 SC 506 Ka rnataka Karnataka  GMTD NAGAON 
751 349 1570 E.Janaraiar. 151569 SC -  AP GMTD,NAGAON 
79 1665 1573 P Suresh Kurna; 151572 SC  AP - GMTD. NAGAON 
SO 55-B 643 Sanjay 	urnar Nelam 151642 ST  CG  GMTO, TEZPUR 
S 57-8 645 Sricna; B 151644 SC 

1kaka 

aka Karnataka  GMTD,TEZPUR 
82 59-3 1546 Biray Kurnar 151645 1 SC  W8  GMCMTS(O&M).COIGH 
53 95-13 166 \jayOarshar Modak WTR  GMTD,TEZPUR 

95-B 1570 CanrasheIar Ganesar 1516691 SC  ISTR - 	 - GMTO, TEZPUR 

(Page 2of 2) 

- 	 - 	 c°P 
http://www.assamsnea.org/vn/promol  108/ipage4.htm 	Car 

	
08/01/2009 



r 

32 

- 	

IN THE CENTRALADMINISTRATION TRIBUNAL 	I 
Pile in Court 	 GUWAHATI BENCH 

	

IN THE MATTER OF 	j 
' 

Court 'officer, 	 J) 	a.-~c "o 	q~, 

ORIGINAL APPLICATION NO. 27/2009 

Cntr& 	
tiVeTribunal  

uf 	T1W I 

a 
5 

 

4
IL

iGO

GwaMti Benh 

Sri Prakash Singh 

Applicant 

- Vs- 

The Bha rat Sanchar Nigam 
Limited & Ors. 

Respondents 

(Written Statement on behalf of Respondent No. 1 to 5, BSNL) 

I , Sri Surendra Nath Chakiavarty , S/o Late Taranath Chakravarty 

about 55 years, R/o Ulubari, Guwahati-7 in the district of Kamrup (M) , State 
Assam, do hearby begs to state as follows :- 

That presently i am working as Assistant Director Telecom (Legal), 0/0 the 
CGMT, BSNL, Assam Telecom Circle, Panbazar, Guwahati - 1 , competent 
and authorized by the respondents to file the present written statement on 
behalf of respondents of BSNL. I have gone through the original application 
and is conversant with the facts and circumstances of the case and also 
understood the contents thereof. 

That , I do not admit any of the statement to save and except which are 
specifically admitted hereinafter and the same are deemed as denied. 
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GuwQhti 8cnch 
REPLY TO THE FACTS OF THE CASE 

3.1 That with regard to the statement made in paragraph 1 of the O.A., 
the humble answering respondent begs to state that the 
Departmental Competitive Examination for promotion of Grade of 
Sub - Divisional Engineer (Telecom) under 25% quota. against R/R of 
SDE was received from the BSNL Corporate Office , New Delhi vide 
No. 5-4/2005-DE dated 09.02.2007. The said letter was circulated to 
all the SSA Heads / Units vide letter No. Rectt.-1/57/2007/9 dated 
23.02.2007 , so that the officials who were found eligible with the 
eligibility condition and desired to appear in the said examination 
could submit their application in prescribed format. 

Two copies of examination notices Issued vide No. 5-4/2005-
DE dated 09.02.2007 & vide No. Rectt.-1/57/2007 dated 23.02.2007 
& R/R of SDE (T) is annexed as Annexure - 1,11 & Ill respectively. 

3.2 That with regard to the statement made in paragraph 2 and 3 in the 
original application humble respondent has no comments to be 

made. 
3.3 That with regard to the statement made in paragraph 4.1, 4.2, 4.3 of 

O.A. the humble answering respondents has no comments to be 
made and as the statements made are from the record. 

3.4 That with regard to the statement made in paragraph 4.4 and 4.5 the 
humble answering respondent has no comments being the facts 

matter of record. 
3.5 That with regard to the statements made in paragraph 4.6 of the 

O.A., the humble answering respondent begs to state that as already 
stated in previous paragraphs the promotion to Grade of SDE 
(Telecom) under 25% quotei, was received from BSNL Corporate 
Office and as such the officials who were eligible and desired to 

• appear in the said examination may submit the application. The BSNL 
Corporate Office, New Delhi vide letter No. 2-29/2005- Pers.-Il dated 
16.04.2007 had intimated the date for reckoning 3 years of regular 
service along with other guideline as stated below :- 



S 
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Vacancy Year 	 Eligible Candidate 	Guwahati Bench 

2001-2002 	 Completed 3 years as on 01.07.2001 

2002-2003 	 Completed 3 years as on 01.07.2002 

2003-2004 	 Completed 3 years as on 01.07.2003 

2004-2005 	 Completed 3 years as on 01.07.2004 

2005-2006 	 Completed 3 years as on 01.07.2005 

The applicant had submitted his application showing his date 
of joining in the J.T.O. Cadre on 26.05.2003 and the said application 
after necessary verification by the Divisional Engineer (Admn & Opn.) 
0/0 the GMTD, Jorhat forwarded to the Circle Office , Guwahati. 

A-  copy of the letter dated 16.04.2007 and a copy of' 
application form of the applicant is annexed herewith and marked 
as Annexure - IV and V respectively. 

3.6 That with regard to the statement made in paragraph 4.7 of the OA, 
the humble answering respondent begs to state the date of joining of 
applicant in J.T.O. Cadre is on 26.05.2003. As per the guidelines vide 

• Corporate Office letter No. 2-29/2005-Pers.-lI dated 16.04.2007, the 
applicant was not eligible for appearing in the Departmental 
Examination as he had not completed 3 years of regular service as on 
01.07.2005 for the vacancy year 2004-2005 and 2005-2006. The 
applicant himself stated in the application that he had joined in the 

J.T.O. Cadre on 26.05.2003. 

That with regard to the statements made in paragraph 4.8 of the OA, 
the humble answering respondent begs to state that the statements 
made are false and misleading. No enquiries were made by the ________ 	- 	- . - 	. 
applicant inthe Circle Office , Guwahati regarding his candidature 
before the examination. In fact , the list of eligible candidates was 

-- 
issued on 27.06.2007 and further posted in the Circle web site. The 

• list of non- eligible candidates was issued to all SSA Heads to inform 
the candidates under their control. This was done in a systematic 
manner so that if any discrepancy is found by any eligible / ineligible 

• 	 O7A 
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candidate , the same could be brought to the notice of the 
competent authority for rectification of errors made in the list. 

Copies of the letter No. Rectt.-1/57/2007/28 dated 
27.06.2007 and 	. 	 are enclosed 

JiST 
herewith as Annexure- VI and VII). 

3.8 That with regard to the statements made in paragraph 4.9 and 4.10 
of the OA , the humble answering respondents begs to state that the 

submissions have been made in Para 4.8 above already. 
It is further submitted that the applicant neither made any 

complaint that his juniors had found place in the eligible list of 
candidates nor he brought it to the notice of the authorities that he is 
senior to Shri S. Seshágiri Rao and Shri Woryao Sareo. The applicant 
submitted the representation, only after the announcement of the 
result. The complaint of other officials on the same issue received 
earlier was acted upon by the authorities promptly. It is further 
submitted that Shri S. Seshagiri Rao and Shri Woryao Sareo 
completed 3 years of regular service as stated in their application 
forms of examination. Thus the complaint lodged by the applicant is 

found to be without any base. 

Copies of applications filed by Shri S. Rao and W. Sareo are 

enclosed as Annexure- VIII & IX). 

3.9 That with regard to the statements made in Para 4.11 & 4.12 of the 
application the answering respondent respectfully begs to state that 
in pursuance to the letter dated 12th July,2008 filed by the applicant 
regarding eligibility to appear in Limited Departmental Competitive 
Examination for promotion held on 15th Ju.Iy,2007 , the Respondent 
No. S vide its letter No. Rectt.-1/57/2007/63 dated 05.11.2008 stated 
the reasons for rejection of the candidature of the applicant who had 
not completed the requisite 3 years of regular service as on 
01.07.2005. The Respondent further stated vide its letter No. Rectt.-
1/57/2007/29 dated 27.06.2007, list of candidates who were found 
not eligible to appear in the examination had been sent to all Heads 

Central AdmiflstrafjyeTrjb,na 
*T 	 irir 

25 AUG2009 

Guwahati Bench 
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of SSA / Units and also list of eligible candidates for appearing in the 
examination was posted in the Circle web site before 
commencement of the examinatiofl. The respondent had not receive 
any objection from the applicant for rejection of his candidature. 

Copies of letter No. Rectt.-1/57/2007/63 dated 05.11.2008 

and letter No. E-7/Grp.B/ExaITh/08-09/15 dated 25.07.2008 are 

enclosed as Annexure - X & Xl respectively. 

That with regard to the statements made in Para 4.13 the 
respondent begs to state that it is not a fact that person junior to the 
applicant in the Cadre J.T.O. has been appointed in the promotional 
post of Sub-Divisional Engineer. The eligible officials who appeared in 
the competitive examination and qualified themselves on the basis of 
merit in the examination were promoted and all these are matter of 

records only. 
That with regard to the statement made in Para 4.14 , 4.15 , 4.16 and 
4.17 the humble answering respondent most respectfully begs to 
draw the attention that the applicant has submitted his application 
showing his date of joining in the iTO Cadre on 26.05.2003 and he 
did not complete 3 years of regular service as on 01.07.2005 for the 
vacancy year 2004-05 and 2005-06 and as such his candidature for 
appearance in the examination was rejected. Shri S. Seshagiri Rao 
and ShriW. Sareo were found completing 3 years of regular service 
and were eligible to appear in the examination. The applicant did not 
submit any representations that his juniors was placed in the 
eligibility list before the commencement of the examination and the 
respondent was not aware of the said fact and as such the statement 
made by the applicant "Sine Qua Non" does not apply. 
That with regard to the' statements made in Para 4.18 , 4.19 the 
humble respondent begs to state that the applicant got enough time 
to communicate his grievances before the respondent authority but 
he did not do so. The Department after completion of all the 
procedures regarding the examination declared the result and then 
only the applicant started to file objection. 
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3.13 That with regard to the statements made in Para 4.20 the humble 

answering respondent begs to state that the applicant may appear in 
the next examination which will be announced in due course of time. 

3.14 That with regard to the statements made in Para 4.21 the humble 
answering respondent begs to state that the representations dated 

12.07.2008, 25.07.2008 , 27.08.2008 & 29.12.2008 made by the 
applicant are in no way possible for consideration of his case. The 
applicant did not file any objection regarding the eligibility of his 
candidature before the examination. The result of said examination 
had been declared long back and the officials who passed were 
promoted to the next higher post. Thus the OA filed by the applicant 

has no merit. 
3.15 That with regard to the statements made in Para 5.1 to Para 5.8 the 

humble answering respondent begs to state that the submissions 
already made in preceding Paras ,the OA is misleading and vexatious 
and is liable to be dismissed with costs. 

VERIFICATION 

I , Shri Surendra Nath Chakravarty, S/o Late Taranath Chakravarty 
aged about 55 years, working as Assistant Director Telecom (legal) in 

the 0/0 the CGMT , BSNL , Assam Telecom Circle , Guwahati-1 do 
- 3-10+3-45 

hereby verify that the statements made in Para 	a2±Q3.$ 	re 

true to my knowledge and behalf, those made in ~.-A~W.-~e ing  

matters of records of the case derived which I believed to be true 
and the rest are my humble submission before the Hon'ble Tribunal. I 
have not suppressed any material facts before thj on'ble Tribunal 
and I signed this verification on the day of 1I(009. 

Central Adrnmj$trativeTrjbuna! 

25 AL; 2009 

Guwahati Bench 

Asstt. 
ojo  CGt4T, ESNL 
p_I Gthfi-1 
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. i I 	 !timnattori Nothi 'I Most Iminc(lultc 	.2. 
Il ur SNCI1AR NIGA'1 L1i1UED OT J 	. 	 . 	

l çt. of lufia iitciprisc) 
 

Corporate Office 	 R.L No 	 / .' 	 j 	. •DEPARTMENTOFEXAMINATION BRANCH.............. 	 , 

	

flUrLOOR A \VING SrATESMANHOUSE BtRAKI1AME3AROAD NLWDHJ HOQOI 	- 
** * 	. 	 . 	 '4?h.... ......... ...... • .'.::)I 

Feb r/T20tfl 

K 

No. 5-4/2005-DIE 
' .4 
	 Date: 9th 

to 
Ji 	 f Gen•cr1 1YIauaerS Tclüui Circles 

Chief Geiiera Managcr,Kolkahi Tcicpliones/Chcnnaj Telephones 
\' 	CiefGenerlMunug'cr, MIce, N'f'I, New l)eliii 
/ .7 	Subject: 	Limited Dcpartmcnral Competitive Eainiiiiiion (hr promotion 10 grade of Sub-  it 

Divisional Enuincer (Telecom) under 25% uuoia to be field on 	i u' 	h. H / 	!('07( id v)- at ngunuits Lot holding of 

I am c)irectcd to' stale that it has bden decided to hold the Limited DcpartmcntaL 
Compctitiv F,xaminatioii. For pronio'tioti to giade of SubrDivisional Eiignccr.. (Telecom) uitde' 
25% uott oi 1 0n  June 2007(Sundiy) as per lhL p1 ovisions in the Reci uitmuit Ruics ol Sub-DR istonl Etiumeer (1 elLcom) (No 20 -20200 I Pis II dated 28 2 2002) circiiLiled vidc I3SNL 
Coate Office Letter No. 20L1/2001Pecs.II dated G M.arh 2002 and orrigchdums circulated.:' 
'd Pers I[Sectiôn Letier No.20i72Q01Per1Jtdated 17.7.2002 and'23. 10.2006 to (UI up tIe 
•vacaneis for the vacancy. years 2001 -2002 to 2005-2006 

The CXflh1iih1t iOn will be conducted as per syllabus circulated vide Pers. Ii Sect ion, 13S N L .O: te11c No. 2 - 2912005 - Pcrs. - II dated 20.6.2006 and the Scheme of examnaton circulated VICIC r.;. II section lener No. 2-29/2005-Pers, IT dai ed 7i hi Iehruuiy 2007, The deUnls ol' Pa pers and li:u iab!e oLNe '']t 	will be as under: 

S. 	Paper 	Subject 	Maxunuin 	Day & Date 	'lime (HF) 
N, 	Nu.  

I 	 - 	 Advanced Technical 	00 	Sunday, 0 	0.00 A:\l  
Paper-General 	 June 2007 	to I .0U PM. 

(objective Type) 	. 

Advanced Technical Paper 	100 	do- 	200PM to 
(Special) 	 . 	

' 	 5.00 PM  

The exitinination will be conducted by the I-leads of Territorial Circles including N ...R. Che :tnai and Koiota Telephone Dist ts. and will be hcld at such centres as may be fixed by lhLmm. 

'the eligibility For appearing in the above mentioned Limited Dcpartmentul Cointctitivc 
Exanination shall be as per IIIC Recruitment Rules rcft'rred to in the first pain. In case of' iilly doubt rcgardTn eligibility, syllabus and Scheme of the examination, the matter may be suitably referred to Pers:1I Branch of the BSNL CO. for necessary clarification. 

.... 	

2 

c.,O'' 
• -' 



S.  

if 

\ 
• Officials who are eiigibe in accordance with the eligibility, conditions as  

and who desire to appear iii the examination should submit their application in the f'orl r  ' 
through pi'OpCi' cltnnncl, to the rCSpCChVC heads ol'Terrl I otial Circles holding the exiimina 	. 	- 

5. 	The examination will be conducted strictly in accordance with Rules laid do 	-' 
Appendix 37 of P&T Manual Volume —1V' (Fifth Edition) and instructions issued in this re. 
from time to time Heads of Telecom Citcies (CGM Maintenance N I R New Ddln 
conducting the exam in Dcliii) will also. be  responsible fbi actual condict Of the cxaniiutioi 
respect, bf the candidates peimitted to appear'.by I-leads OF other Adininistrat lye 011iecs sit 
within their territorial jurisdiction. For candidates of' Chennai and Kolkota Telephioiics, die 
'respective ['leads of Iciephioncs Dist Is. will conduct thC exaniination. Officials at pieseili. posted iii 
the BSNL Corporate 011ice viill submit their applications to the Circles/Organiatiuis of' lieu 
recruitment as iTOs. Permission to. appear in the examination 	ill be granted by dcii Circles 
under intimation to COM, NTR, New DlhL Eligible officials on deputation to other organizations 
either in India or abroad shall be informed of the said examination Iy the Circles etc. on whose 
strength they were working before dcputatioi to the present orga'nisation. The cxaWination will be 
conducted in 'India only.  

7, 	The last date for receiving application iill be '1 0 April 2007. No application received 
tlic closing (late wiil.bc cntertained,.  

S 	Candidates will have the option to answer tc questions in I lindL or. in English oril) 
Answei ing of questions pa tly in Hindi and pat tly in E.lish will NO I' be perinissiblc 

9'. .' Mobile phoiis, 1  pger.s' o'any. o.te'omiñuiiatioii dcic 	are hot allowed inid the 
premises vhere the examiiah'on is leing conducted. Ciindidatcs -areadvised in their ovn interest 
not to bring any of' the. bamed item including mobile phones/pagers to the ' venue 'of' Thie 
c aininat on as iii , rallocillellL loi safc ecping caiinot be ilSSLINd.  

ho. 	TI-hiS LETTER MAY PLEASE BG1YEN'WIDE PUBLICITY. 

11. 	The receipt of this letter rnay ples be acknowledged. 	• ' 	 • .5... 	

5 	

.5 	

5.. 

1-[ii'idi version will tollo\v. 	S  '' 

A. Sinha) 
Asstt. Director General (DE) 

'Copy to: 	 : 	• 
I. ADO (Pers.Il), USNL, CO,Ne'v Dlhi 
2. . All Recognised Fderations 
3: OL Section, BSNL CO. for 1-findi version. 
4. Notice Board. 
. Guard file. 

6. ADG(l R)-For uploading in the intrancl site'BSNL CO. 

Centrag 
i;h 

S 	 Sench' ......." 

( A. 	 inlia 
/\sstt. Dirccioi' Genci'al (I )h.) 
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EXAM NOTICE/MOST URGENT 

S 	 . 

BHAAT S AN. C H XR NIGAM LTD. 
(A Govt. of Iria ErterpriGe) 

0111cc of the Chicl General Managcr.lelecom. ..... 
A'11'1'lprin. (nt' iiJi .L\ niinittulive Itiildin!_ 

-:: 

Centr Admrstr?fjV,--. 

1 1 anbazar, LiiRdh t -78 I 00 1. 	 I 	Guwa 	fl- och 

-lI57I2007!9 	 S 	 . 	Dated at Guwahati the 

I. 	The CG MT. N lTF, .(uWahatL 
2-8. 	Thc Gencral Manacet: telecom.. 

(.u'ahati/S lc.har/Di brug 	 10rhat/13onga igaoii[['ezruINa.:.t'i. 
o. 	'[lie G M. Vl'R, (uwahati. 

	

• 	 aci pal, ft I '[C, Guvahati. 
The Principal, C'i"[C, Gu'vahati 

	

2. 	The SDE< CTSI), Gt)wahati. 
• 	13. 	The AD'l' (Staff), 0/0 the CGMT, Guwahati. 

I imiitd l)cpartmental Competillyc Ixam iIi1tR)fl for promotion tO the 
grade of Suh-Divisionai Engiiiee ('.l'chc'com.) under 25% quota to be hcld 
on I O .J ii ñe 2007. 	 . 

• 
11 	

in pursuance to BSNL, Corp. Office, New Delhi letter No. 5-412005-DE 
dated 9.2.2007 (copy enclose(l), the undersigned is directed to intimate you that Limited 

Departmental Competiti' Extiminaiori lr promotion to the grade of' Sub-Divisional 
EHicer (lelccom) under 25% quOta 'il I be held on I 0 June 2007 (Sunday) as poi the 
provisions in the Reátment Rule of Sub-Divisional lngincer (Telecom) 2002 to f ,  II up 
the vacancies br the Vacancy years 200 I -2002 to 2005-2006. 

The exaininalion will he conduc(ed as per ihe syllabus vide BSN L. (C). 
New Delhi letter No. 2-29/2005-1-ler.s-1 I dated 20.6.2006 and the Scheme ot' the 
Lxamination vide BSN L, CO, New Dcliii letter No. 2-29/2005-Pcrs-I I dacd 7.2.200:; 
(cony enclosed). The details of Pacrs and time table of the examination will be as under. 

SI Paper Subject Maximum l)ay & Date 	Time (1ST) 

h[Paper-i 
No.  

100 I0M0A 1\1 
Paper 	. 	General I 10 	.1 one, 2007 	to 

L± 
2 Paper-I I Advanccd 	Technical IOU -do- 	 02.00 PM 

Paper (Special) 	. . . 	to 

J!1_ 	 i' 

  

Conid. P;e-2 

'). 

 



I ------ 	 - 

Mw 
2 

-, 	 I 
EIiglbl1ltv Condition: 	 I 

th 	J'R of 	Di HILom) 200 	ih 	digibiiii, co il m I) 
'I 1. 	Ii JR 	thO\( 1LJ)'R ILd I ill ILd ifl 	1I)lLflhi 	() IPLtltIvL 	\fl1 ii I 

pioi1o1 OIl 10 ii I 	I ldL of 	I' 	I 	lL till) sli di h. 	(thi 	' L Ii S ILIII II 	LI' k 	ii 
I J ( 	If ) 	Lii L(1\I1) ils on 	J i I\ 	017 

S 	
•VV 

• Officials who arc cIii bie with above ci gibi v condition and cesae to 
pflL ii 	0 tilL CM11111ilatioll snould SUb11111. theii 	ipplication In ilic p1 LSCI mcd Fwvnaf.  

• 	 Iii 	• 	— altachcd h i 	tb ti' ouLh P1 apci chaniicl Ufl 01 bciom c 10 	Api d, 200i 111(1 hiii 
rczicli 1hi 011ic' hLiOmL 15 Api ii, 2007 pOSIt\ uly 

V 	
- 	 V 

(f ifS I..iffL1V viA? i ) i.VI.Asl. V: 3I (.;ivLN Wil)!: lUULI( ii' 

VS 	

0 	J2iT 
V 	 (B.C. 'AL) 

As;u. i)ireclor Telccomn. (Rci.:ji 
V 	 !I-! 0361- 2736347 	

V 
V 	 (.opv to': 	Notice Board: 	 / 61 

V 	
A' 

"S.  

(3.C. Ai.) 

Assu, Director I elcconi. i.I,ciu 
i>!'!: 0303- 2736347 

V 
• 	

. uii3trahtTrjfl"7j 	 V 

Xv 

/ 

4 
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BiAT SACii NI 
Csi LTD ( Cove of Izia Lnrprj) Ol'n oftj1 Chieí 	

Manao. Telecom Assani TcJc0: Circle BSNLAJ• 
	

BLildi,10 Pan bazar, GuIJ)ati 781 001 

	

No. Rectt '/57/2007/29 	
• 	 Dated at Gi:waliati ih62 00C  

1.The CGMT NETF Guwahatj 

. 	

The Genei•ai Manager Tebe01,  
GU\Vahatj/Sjlcj . /D . b . 	
The DGM ETR, GuvaJi 0. 	
The Principal RTTC, Gahati H. 	The Princi 	 uw 

paj CTTC, Guwat11i 
12.. The SDE C'rsD Guwalimj 13. 	The ADT (Stafi) 0/0 the CG 	ui ,\if G', 3hj S L1i3: 	

Lu0 itcd Dcpjj*tjjjcIIjaI C0mpct;t, 
Lxam ina 011  (br prOmot 1011 to lime 

	

grade Of Sub-Div5u0113, 
Enginc,. (l'elccü,0 ) under 25% ( 	10 h l'eld 

O11:15'Jtz1y, 2007. 

	

Kindly find enclOSed 	
a list of candidalcs Ofyou,. SSA/t,njt who 

are tbuid not eligible toappea r  in the abo'c 
C.X3J 

ifl'tiO as p Recruitment RuJ 20(; 2 

	

or SDE (1) and anlei nie, 	(hereoi from tini 

The candjch,t5 may Please be in 	acco:-diIlI) 

centrai drnj,jt$' f 

The list Of cax,djcl. te found Clige 0 appc 	in the :aid 	 ion 

is avajjj in the 
Circle web site 

	

• 	

j 	7 	• C. PAL) 
Astt Director TCICCm1,  

0 	 (lcc'm 

	

jj 	
36: - 273' 

Copy  to: 	I. All 
L_XCCLItivc Association OrL3SNI 

Ass:,,11 (i'cl 

	

2. Noti Board 	 . 

• 	 ' S'. 	 • 	

• 	 (B.C':l"\L) 	
j Astt Dnccto, rCILCOI11 (Rc1 

PH 03612736347 

5,- 
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&TOF CANDIDATES FOUND NOT ELIGIBLE TO A7PEAR IN THE LDCE FOR PROMOTION TO THE 
GRADEOFSDE(T)TOBEHELDON 157.2007(SUNDAY) 

SL.NO . RHO NAME .DESGN UNT/SSA 
1 1 TUSHARAGARWAL JTO CGMT/GH 
2 2 JYOTISH BASHYA JTO CTSD/GH • 3 	.14 PRANOTTAM GAS UMATARY JTO ETR - 	4 39 SUNtLMSHRA JTO GMTD/DR - 	5 42 PRAKASHS!NGH JTO GMTD/JRT 
6 44 SANDEEP SINGH JTO GMTD/JRT 
7 66 TAPASH ROY CHOWDHURY jio GMTD/KMP 
8 84 SMT. SHAMPA DUTTA  iTO GMTD/KMP 
9 1 	117 NAJEB HUSSAIN SABRI  iTO GMTD/DR 
10 132 AZUDDIN AHMED  JTO GMTD/BGN 
11 144 JABDUSSABURAHMED  jTo GMTD/BGN 
12 145 SALEH MD. MIZANUR RAHMAN jio GMTD/BGN 
13 146 BIPLABKUMARDEBSJNHA - jTo 	• GMTD/BGN 
14 	• 156 AMULYAkUMAR ROY 	 • iTO GMTD/BGN 
15 157 BAIKUNTHA RAM DAS 	• iTO. 	• GMTD/BGN 
16 158 RAMESH CH. RAY JTO GMTD/[3GN 
17 167 [KAS I [3ARAN DEY sro CGMT/GI-I 
18 185 L. MILLAN SINGH 	• 	• 	• JTO NETF 
19 192 AMITABH DAM JTO GMTD/NGN • 	20 198 PREMCHANDKAMBHAMPAT: iTO GMTD/NGN 
21 199 KAMALKUMARBORO iTO GMTD/NGN 
22 203 BASUDEVDEKA JTO GMTD/NGN 
23 206 MD.ANISURRAHMANKHAN JTO GMTD/NGN 
24.. 207 MD.SAFIQURRAHMAN jio. GMTD/NGN 
25 208 VEANIMOHANDAS iTO GMTD/BGN 
26 237 _ YOGESHKUMARNAGAR iTO GMTD/KMP 
27 241 IPRADNYASHIL TUKARAMJIDAHRA/ADE JTO GMTDISC 

iira 
E*T Tcf 	iriq 

Guwahati Bench 

Page 1 of 1 	 •••' •• 15 

-. 	 •• .••••r, 	'•:-• 



Page2ot2 

60 
ff, W~ 

u 2 29/2005 1'rs ii 
Blt,\lXt SNCltAR t1GM L11tTCU 

A (:t 	rir '"- 	ol tfl(l1 L1tCrPr15C 
QogArL 01 I1CC 

17 1 	i St C11O' 

	

I Li 	I 	1I I I H oo 	'-S 8ar U 	d N' Dtll 

.2007 

I 	Us I'C' 	e 

.I 
 0 1 Teb:C1:1I Sr)j..:'. 

IUI 'Icltd ofT':leeo:: 	• 'o::L 

i3:I;It 	:r  

sat) CI.,-- 0 1 . 	:nI.'l Cu \P 	\e Lx 	auou to be held on 

iLl 0.2(JU? br. pro otlull 1:'oi1I J'i'Qil 	SDE(TI gratle 

it-eeoI. 	 S  

t r, 
Vle 	 on ae :eler to t; offlce ter o. 54f2003 

	d1d I 1.4.2007  

It-;tII 

	

	the 	dnte for reCCiI)i of 	)iC0fl form for Limited 

CioOpCUti
for promOtinfl LO SDE(T) grade 

	

ha; been cc1i 	uptu 	:2007- 

0u 	have been 1id b; vicO 	CrCle 	gardtt1g cot putalt0fl 

eligibilitY t'nditI0fl with 
reference to the crucifl1 date tu;d trdtttl 

1rII)d ;peL1( in .ITO rtI(te for the Departrnel 	com1)CUU 	ExalT00 

Iul 	 fru
o he 

'it"it'lb tu St)It'fl trade 	held on June 10, 2007. 

	

The k1loWi1t. 	LC tIO0 	hereby 	u 	egal it. 

.............................. —' L (Ct 	(III 11 III )U till riM( 

-- -------- ------------------------------------------- '. hat 	n; 	is per Colu:nIl 1 2 	of ReCt'UiLflC 	ltle I 

	

craelal date ir ;ud note below it 	the cttnditil.ttr 1LpplyiLlt 

	

/ 	II 	 tin I 	II LIlt I 01 	hot 'd h 1 L  CompIcicd 

t: 	- 	I &'.tl 	t:ieYL 	uf :cittilar ervlCt: in the 0vadc 	1 

for Jl0(T) as on the I st July of the ycur to 

	

- e\iCi 	vacancY ,.hich the vacancy pertains as undcr: 

;_iS hihtCCitflhiJ!Ii!' 	- 

; rs . 	 on i 7 2001 L omptcteO ttTrthunaJ 2301 02 
Completed 3'yrs as on 	.7.2002 q 2002-03: 
CQII1pletC 	3 yrs as on I 	.2003 

. 
2003-04: 

- - 	 tc 
;peflt periad sLt(D1 dated - 8.3. 1983 (copY cncloscd) 

; 

for Guwahati Bonch 
o:t 	tratlnnit 

--5.---.-. 

't4l 	
I 	I 	1.11 

• 	 .!.!_.:_-................. ,;..... 	........ 
- 	

- 

4/18/2007 

----- ------- :. 	 . 	
- 

( 

C' 
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i)I 	shon 	01 
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SI 	
I I 	01 	C C I )( I 	t 	ii 	c( 1 ULSIL(1 to LI UtLLL/C WLd 10 	ii d th  

I.)I lic ti 	. ,c 	IL 	IIl i( 	ii 	Ii 	1 c..f t i.. Iforc9l d ClUri fi cabons. 1' 

Yours ti•uIv, 

BINDIJ ROY 
AS)T:\NT DIIECTOR GENERAL (PERS.III 

TELE: 23037191/Fn.: 23734150  

E:icl: 1 	• 	. 	 . 	 S. 	 5 

Clipy Ic.  --- 	-. 	 S 	 • 	 S  

GDE, I3SNI_ CO. S1:iic;man Iouse, New Delhi 

	

ii. 	 I 	1ivi, 	:-;;yi1. DoT H<1r;, 	anchar Bhnwri:t, 	 -. - 

ND 

•AI1 	 . 	 S 	 • 

	

• 	 S 	• 	 S 	 - 

S 	 rch. 	I 
• 	- 	 S 

	

//v v. nitranet bsnl co inlbsnl/intranetsite/cu culardisp php 2 flag= 1 &circularid=1 0499 	 4/18/2007 	- 

• 	 S . 	 S 	 S. 	 S . 

• 	 —__________________________ 	• - 	 S 	 - S_-_  -• 
S 
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A'i'1.,ICAL)N VUR M'i'I;Au1N; 1N 
EXAMi'Afl0N Fcfti1wM(i1)N .i:o 	 I( u:Yti/:, :;N; I 	(or) (2S V QUo I A) I 0) III' IH I I, (iN 	tO 	IIIN' 21 )7 

l 	. 	 / 

NIUCO1 (hC4ttttdtft 	ICi dc 'tju toot 	s r 	PA KAS -( S I N l - ( 	r 

2 	V tCoIhluii 	 01 	O 

• 	3. 	Year at Recruitment is .ti0 
(as ffloticd on appointment) 

. 	Dale ci oiitiin 	a (tic .110 tr:ulc on ieu!;:r: 	7 	. 0 
basis 	 . 

5. 	.. CircIc tn which tongs 	 .,/ C / 	1 

(i. 	0111cc iii "es eat poStin 	 D- T ,\), ( ' 	t L 	- 

t. 	\Vrie.vic;uie yem') etijihtt: diiii t'eint :ipjiiid 	
o -c 	cc1 

2002-03, 20o3oJ,.004-05 	2005- 
06)' 	

/ 

	

.aleury low' idli; h 	I she. h(iois C, 	N 	L. 	
( (SC/ST) 	 .. 	 . — 

10. 	Whether lic/Shc vvants,,  to \•vntc' the Aiisv,,crs in : 	jJ 0 . 	( I N  
I'iiadi  

Ii. 	Whether the officer is. working as rcuiiar SDi: 
( 

 
1). I iso, the nodc of prontotun (PrLnnatinI 

Quota or COI1)1)C(ilVC quota) .111(1 No and date of 
protitotion order 	 . 	 S  
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EXAM MATTER 

BI-IARAT SNCHt1 NIG2U'I LTD. 
(A Govt. of India Enterprise) 

• 	 0111cc of the Chief Geneal 'vlanager l'elecom. 
Assarn Telecom. Circle, BSNL Administrative Building, 

Panbazar,.Guw2llati-7S 1 001 

No. Rectt-11571200712$ 	 . 	 Dated at Guwahati t,lic 27.6.2007. 

To, 
The ADG '(Pcrs-ll) 
•BSNL Corporate Office, 
Personnel-I I 'Section, 
102-13. Statesman House, 
148 Barakhamba Road, New Delhi- 110 001. 

SUB: 	Limited Departmental Competitive Examination for promotion tothc 
o I' Sub-Divisional Engineef (Telecom.) under 25¼ quota 

Rcseh ed u led to he held on I 5.7.2007 (S U NI) A \") 

REF: 	BSNLICO letter No. 2-29/2005-Pcrs.11 dated 16.4.2007. 

In pursuance to your letter under reference, the list of candidates 
numbering 222 (two hundred twenty two) only eligible to appear in the above said 
examination from this Circle is sent here\vith !r disposal at your end.' 

• 	Enclo: as above. ' • 	 ' 

(B.C. PAL) 
Assil. Director Telecom. (Rcctt) 

PH: 0361-2736347 

Copy to: 	I. The ADG (DE), BSNL CO, New Delhi, along with a copy ni the list of 

	

cli'ib!e candidates, 	 ,.. 

•(t3.C.PAL.) 
Asstt. Dhcctor 'l'eeconi. (lcct) 

P1-I: 0361- 2736347 

Centrai Adir 
;rajv TrjhunI 

TPr 	irc 

Cwat Srch 
5!Th 
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_T1 t il*` 
)- 	
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., 	• 	 :AkE ' • M-1 	, 	• 

MW 

, 	I  •• 
CI-UDHUR\' 

f 	K. C'P. 	' 	 ii ----g------ r- 	NIVAEARUAH 
fTTLIP GHOSI 	 - 

DESGN 

_f__ 
SID 
SDE 
SCE 
SDE 
JTO 

- 1 
R!Y 

i5:_ igsg 
19S 
1989 
1989 
1939 

DOJ AS JTO 

28 J n 91 
29•Jan-9.1 
'9 J -' '1 
29-Jan-91 
29-Jan-91 

-----------.----------.----- 
Roll NO. 

AS/SDE 2007/001 
1 Si ISDC 2007/002 
ASM/SDE-2007/003 

cr SDE2OO7iOO 
ASM/SDE-2007/005 
ASti/SDE-2007/OO6 

______ 
2001-02 

YES 
' ES 
YES 
YES 
YES 
YES 

-- 
E1i 	1)10 

2OD-O3 
rs 

' C ' 
YES 
YES 
YES 
YES 

for '1C 

YES 
YES 
YES 
YES 
YES 
YES 

'Q 
2O3.-O5 

'iLS
YES 
YES 
YES 
YES 
YES 

-i--L-L  
2005-06 

• CS 

YE S 
' LS  
YES  
YES  

YES  

REMARKS 

T 
E-UYAN SDE 1 989  30-Ja•9 	• ASM/SDE-20071007 YES YES YES • YES YES 

ThIDJLALCWDRAKAR SDE 31-Jan-91 ASM/SDE-2007/OO8 YES YES YES YES YES  

9 209IMFS. LULU,JANDI SDE 1989 1-Feb-91 ASM/SDE-2007/009 YES YES YES YES YES  

JTO 1959 I 	7-Feb-91 ASMISDE-20071010 YES YES YES YES YES . 
- SDE 1989 7-Feb91. ASM/SDE-2007/011 YES YES YES YES YES 

12 
13 
14  

• 71 

floo_S. 

ErRENCHDRA KUW 
TITABd 	-\ DI 

GEETJALI KAKOTI 

SDE 
SDE 
SDE 

1989 
1969 
1939 

11-Feb-91 
27 Feb 91 
1-Jun-93 

ASMISDE-20071012 
ASt1/SDE 2007/013 
ASM/SDE-20071014 

YES 
YES 
YES 

YES 
YES 
YES 

YES 
YES 
'YES 

YES 
YES 
YES 

YES 
YES 
YES 

- '7 ., - 
______ 

- 
15 'jM3. MAZA1L HUSSAIN SDE 1990 6-Nov-92 ASM/SDE-2007/015 YES YES YES YES YES 

16 1 	76IUTPALKUWRSARMA . SDE 1990 9-Nov-92 ASt.1/SDE-2007/016 YES YES YES. YES YES  

17 1 	7711VIa AKHTA9 HUSSAIN SDE 1990 9-Nov-92 ASM/SDE-2007/017 YES YES YES YES YES- 

18 1 	229 O1JP SAR1111 1 SDE 1990 9-Nov-92 ASM/SDE-2007/016 YES YES YES YES YES - 

19 239 SANTONUE-JRPUZARI SDE 1990 9-Nov-92 ASM/SDE-2007/019 YES YES YES YES YES  

20 91 AUN KU. 	DAS .SDE 1990 31-Dec-92 'ASM/SDE-2007/020 YES YES YES YES YES Rrneh 
21 
22 

111 
47 

MANTU KU;LR BAISHYA 
6IENDRAARMA 

SDE 
SDE 

1990 
1991 

31-Dec-92 
1-Jan-93 

ASM/SDE-2007/021 
ASti/SDE-20071022 

YES 
YES 

YES 
YES 

. YES 
YES 

YES 
YES 

YES 
YES  

. 

23 101 MRS, ANTAADHIKARl SAIKIA SDE 1991 23-Ju93 ASM/SDE-2007/023 YES YES YES YES YES  

24 
25 
26 
27 

90 
.122 

1 25 
227 

RJANI KATTA DAS 	- 
ftc'JESH CH4DRA I'AKOEY 
SHIBAJYOT:DEY 
R/-SlNDRA1UMARNAYAK 

JTO 
SDE 
SDE 
SDE 

1991 
1991 
1991 
1991 

26-Jul-93 
26-Jul-93 	' 

1 	2-AuG-93 
1 	13-Sep-93 

ASM/SDE-2007/024 
ASM/SDE-2007/025 

' ASM/SDE-20071026 
ASM/SDE-2007/027 

YES 
YES 
YES 
t'ES 

YES 
YES 
YES 
YES 

YES 
YES 
YES 
YES 

YES 
YES 
YES 
YES 

YES  
-YES  

YES  
YES  

28 3 Le-.DU KISHCRE PADHIARY SDE 1991 11-Nov-93 ASM/SDE-20071028 YES YES YES YES YES  

29 24 PNKAJ KU1AR TALUKDAR 	. SDE 1991 15-Dec-93 ASMISDE-2007/029 YES. YES YES YES - YES  

30 f 89 BPAJEN KR. SARMA 	' SDE 1991 15-Dec-93 ASM/SDE-2007/030 YES YES YES YES. YES - 

31 	j93 HISHCHDRAMLITA TE 	N SDE 1991 15-Dec-93 ASMISDE-20071031 YES YES , YES I 	YES YES  - 

32 110 RAJ KUMARNATH 	 - SDE 1991 16-Dec-93 ASMISDE-2007/032 YES YES YES YES YES  

33 112 SANJIBCHAKRABORTY SDE 1991 16-Dec-93' ASM/SDE-2007/033 YES YES YES YES YES  

34 182 BANJIT KUIR BASUMATARY SDE 1991 16-Aug-94 ASM/SDE-2007/034 YES YES YES YES -YES—'  

35 136 HRENDRAKATH MITRA SDE 1992 4-Jul-94 7SM/SD,E-2007/035 YES YES YES YES 
- 
,'YES  

36 121 RABiN CHOVDHURY' 	. SDE 1992 16-Aug-24 ASM/SDE-2007/036 YES YES YES YES YES  

37 231 FI.ROZ AKHTAR KHAN 	 ' SDE 1992 16-Aug-94 ASMISDE-2007/037 YES YES YES YES YES  

38 72 ARIJIT PSQYRADHANi SDE 1992 7-Dec-94 ASM/SDE-20071038 YES YES YES YES YES  

39 6 MMKUTAR P:-MAN SDE 1992 19-Dec-94 ASM/SDE-20071039 YES YES YES YES - YES - 

40 
41 
42 
43 
44  

I 	5 

126 
21 

25 
253 

22J3YENDucAJL 

RJ PRADIPCHAKRASDRTY 
B)YUT B!KSH SARM.A 

ANIL KAR -- - 
ajNAGESVAR RAO 

D 1 Iq E S W S 	OH 
- 

JTO 
SDE 
SDE 

 SDE 
 JTO 

SDE 

1992 
1992 
1992 
1992 
1 9 0 2 
1992 

20-Dec-94 
23-Dec-94 
20-Feb-95 
20-Mar-93 
lOAc Ca 
10-Apr-95. 

ASM/SDE-2007/040 
ASM/SDE-20071041 
ASM/SDE-2007/042 
ASM/SDE-2007/043 
ASrIsDr 2O07I0 
ASM/SDE-2007/045 

YES 
YES 
YES 

- YES 
- YES 

YES 

YES 
YES 
YES 
YES 
YES 
YES 

YES 
YES 
YES 
YES 

ES 
YES 

YES 
YES 
YES 
YES 

- ES 
YES 

YES 

_YES 

YES  
YES  

YES  

YES  

-- 

1 
tal 

—j 
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: 

246 
NANDA _SDE 

-1;;ç: i,ro 

2 Sep 95 

. 

IStISDUI, 

-- 	
PE:f; 	• 

- 

200102 

YES 
YES 

2QO2O3{2OOO 

YES 
• YES 

YES 
YES 

fl,ENDRA GOWDA JTO 1992 - . 9-Sp-95 • 	ASt.1/SDE-2007/O.47 YES . 	 -- 
124tA!ROBGOAIN SDE 1993 28-Aug-95 •ASM/SDE-20071048 YES 

i 

50 
•;-- 

49 
GISH Cl. f3ARr.AN 	. 	 . SDE 193 16-Oct-95 • ASM/SDE-2007/049 . YES YES YES YES YES . 	 . 	. 	 . 

SWAPAN KUMAR MUKHERJEE 	• 	: JTO 1993 24-Oct-95 ASMISDE-20071050 YES YES YES : 	• 

—Th-T - Th• N.;RENDRA UrTH BHATTACHARJEE SDE 1993 24-Oct-95 ASt./SDE-2007/051 . YES YES YES 
T'E 
- 

. 	. 	. 	 . —si-  SARBANANOA SAIKA SDE 1993 . 24-Oct-95 • ASM/SDE-20071052 YES YES YES 

TV 
--- 3 SOOMAR JYOTI ADHYAPAK JTO 1993 18-Aug-97 ASM/SDE-2007/053 YES YES YES —YES  
—iT-  At'TRBAN DUTTA JTO 1993 20-Oct-97 ASMISDE-2007/054 YES YES YES YES 
--- Rt;.JIB KR. DUTTA SDE 1993 20-Oct-97 ASM/SDE-2007/055 YES • YES YES YES 

YES. 
YES 
YES 

. 

. 

	

.• 	: 	. 	S  

	

'.. 	 : 	 • 

	

. 	. 

. 

56 118 D&RUBAJYOTI DAS SDE 1993 20-Oct-97 ASMISDE-2007/056 YES YES YES 
: 	57 252 A S. MOHAN KUMAR SDE 1993 22-Nov-97 ASM/SDE-2007/057 YES YES YES 58 SANJB BORTHAKUR SDE 1993 12-Jan-98 . ASMISDE-20071058 YES YES ' YES YES 

59 . —h ACHYUT KUMAR HALO SDE 1993 9-Feb-9 ASMISDE-20071059 YES YES YES YES YE 
60 10 PRANASJYOTL GOGOI SDE 1993 9-Feb-98 AM/SDE-2007/060 YES YES YES I 	YES YES 
61 • SUSHANTA SAHA SDE • 1993 9-Feb-98 ASM/SDE-2007/061 YES . YES YES YES YES ,•• 	. 	 ----- 
62 22 HIANGSHU PATGRI SDE 1993 9-Feb-98 ASMISDE-2007/062 YES YES YES YES YE5 a!V 
63 27 PRALAY RANJAN DAS SDE 1993 9-Feb-98 ASM/SDE-2007/063 YES -YES YES YES YES 
64 31 JA.iAN RAFIQUE AHED JTO 1993 9-Feb-98 ASM/SDE-2007/064 YES YES - YES YES YES  
65 .35 SEfHAR ROY SDE 1993 9-Feb-98 ASM/SDE-2007/065 YES YES YES YES YES 
66 50 SA1LENDRA KAKATI JTO 1993 9-Feb-98 ASM/SDE-2007/056 YES YES YES YES - YES  
67. 52 GO'BINDA CHANDRA KUNDU I 	310 1993 9-Feb-98 ASMISDE-20071057 YES YES - YES YES - YES 
68 79 JAYANTACHANDRAf•.ONDAL SDE 19931 9-Feb-98 ASM/SDE-2007/065 I 	YES YES YES YES YES 
69 149 MRJNAL KANTI NATH JTO. 1993 9-Feb-98 ASM/SDE-2007/069 YES YES YES YES YES .. 	. 

70 159 UTL HAZARVA 310 193 9 reb 98 ASM/SDE 2037/070 ' ES YES YES YES YES r1' 
71 161 SU ILCH SA' A JTO 19 9 3 9 reb 98 ASM/SDE 200'/071 'ES YES YES YES YES  
72 164 SA:LEN KAKAT, 	 - - JTO 1993 9-Feb-98 	- ASM/SDE-2007/072 	J YES YES YES YE.5 YES - 	 - 	 - 

73 184 HEMENDRA PRASAD DUTTA JTO 1993 9-Feb-98 ASM/SDE-2007/073 YES YES YES YES YES - 

74 200 L. DEBANANDA SING:-tA SDE 1993 
]19-3-3 

9-Feb-98 ASM/SDE-2007/074 YES YES YES YES YES 
75 176 ASIT CHANDRA PAUL 	 . JTO 19-Feb-98 ASMISDE-2007/075 YES YES YES YES YES 
76 	. 69 MAASH ROY CHOWDHURY 	- 310 1993 2-Mar-98 ASM/SDE-2007/076 YES YES YES YES YES 
77 -73 BIRNCHI KUMAR DEKA 	... 	- JTO 1983 2-Mar-98 ASM/SDE-2007/077 YES YES YES YES 

- 

YES  
78 lAMAR DEKA 	 . JTO 1993 1-May-98 ASMISDE-2007/078 YES YES YES •YES YES - - 

79 248 RAMANI KANTA DEKA 	- SDE-- 1993 1-May-98 ASM/SDE-2007/079 -YES YES - YES YES YES 
80 12 DILf.? BHUYAN SDE 1993 4-May-98 ASM/SDE-2007/080 YES YES YES YES YES 
81. 

'8 
.25 

8 
KALLOLCHAKRABORTY 
UMESH BORA 

SDE 
SDE 

1993 
1993 4-May-98 

4-May-98. 4.ASM/DE-2007/081 
ASMISDE-2007/082 

YES 
YES 

YES 
YES 

YES 
YES 

YES 
YES 

- 

-YES 
YES - 

83 63 SATAJIT NARAYAN MONDAL 310 1993 44May-93 ASM/SDE-20071083 YES YES YES YES YES 
84 67 MRS SAMPA CHAKR.BARTY SDE 1993 4-May-93 ASM/SDE-2007/084 YES YES YES YES YES - 

- 	85 162 DIU? KR. MEDHI 310 1993 4-May-98 ASM/SDE-2007/085 YES YES YES YES 
- 

YES 
86 
87 
85 

- 	89 
•_ 

243 KUNJA 
18 HIMAKATAKI(M5) 

148 I<IRAN 
167JHAOSAM 

MOHAN HAZARIKA 
. 	 . 

NATH 
PRAMOD KUMAR SNGH 

DEYSARKAR; 

SDE 
SDE 
JTO 
.JT0 
SDE 

19931 
19931 
1993j 
1893 
1993 

4•Mav-93 
22-Jun-93 

- 22-Jun-93 
7-Sep.95 

_5-Nov-93 

ASM/SDE-2007/086 
ASM/SDE-2007/087 
ASM/SDE-2007/088 
ASM/SDE-2007/089 
ASM/SDE-2007/090 

YES 
YES 
YES 
YES 
NO 

YES 
- YES 

YES 
YES 

_YES 

YES 
YES 
YES 
YES 
YES 

YES 
','ES 

- YES 
YE 

-YES 

YES 
YES 

YES  

ESEibi 

- 	 - 

_______________________________ 
for01-02v.,r.t.tohisjunioraSL92 
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RoU tJO. 

rr- 
REMARKS 	• 

- JTQ T3 21.Dec-98 ASM/SDE-2007/091 . NO YES 'ESf wit. to hi 	junior 	t SL 92 

.. 	.. JTQ 1994 17-Jun96 ASM/SDE-20071092 YES YES- YES YES YES 
- 

. 	
D:AWKARtfATH 

JTO 1994 8May-96 AM/SDE-20071093 YES YES YES YES YES  
JTo 1994 12MavEt8 ASMISDE-20071094 YES YES YES 

1: VAPNALIKALJTA JTo 1994 18-May-98 ASM/SDE-20071095 YES YES YES S YES . 	. 

/ 9 D-1tRAJ TALUKOAR JTO 1994 7-Sep-98 ASMI3OE20071096 YES YES YES : 

,I1_ -7T7 SANANI PHUKAN (MRS) 	 . . JTO 1994 7-Sep-98 ASMISDE-20071097 YES YES . YES YES  
-Th SARNALI BARPATRAGOHAIN (US) 	• JTO 1994 7-Sep-98 ASM/SDE-2007/098 YES YES YES 

-- - 29  MANAS CHAKRABORTY .JTO 1994 7-Sep-98 ASMISDE-20071099 YES YES YES YES YES J 
--- - ARUNA CHETtA 	. JTO 1994 7-Sep-98 ASM/SDE-2007/100 YES YES YES YES YES t;'ht B1C 
—m-r - PALLAS DEKA 	 : JJO 1994 7-Sep-93 ASMISDE-20071101 YES YES YES YES Y'ES • 

-- - o BA5ITA BARUAH JTO 1994 7 Sep 98 ASM/SDE 2007/102 YES YES YES YES YES  

- :—:i-  SARANGAPANtGOGOI 	.-• J1O 1994 18-Nov-9 ASM/SDE-2007/103 I 	NO E::YES YES YES YES gibIeirO1-O2W.r.t.hiSiUfliórtSL 106 

--o. ___ --- MRINAY TALUKDAR JTO. 1994 25-Jan-99 • ASM/SDE-20071104 NO YES YES YES YES. iibIef 	01-02 	'i.rt. his junior at SL 106 

--o--_' -183 B.ASKAR RABHA 	• SDE 1994 7-Sep-00 ASM/SDE-20071105 NO NO YES YES YES Eligiblet02-03w.f.t..hisjuriorat SL 106 

106 229 JAGEN CHANDRA tJEOHL JTO 1995 12-May-98 ASMISDE-2007/106 . YES YES YES YES YES  
107 87 M.RS.ANJALI SARKAR 	. JTO 1995 19-Jun-00 ASM/SDE-20071107 NO NO YES YES YES Egibtefor02-03w.rt. hisjuniorat SL 109 

108 170 MANABENDRA DEY 	' JTO 1905 1 9-Jun-00 ASMISDE-2007/108 NO NO YES YES. YES Etigible for 02-03 w.r.t. his junior at SL 109 

109. 105 DEBIPRASAD BHATTACHARJEE JTO 1 1996 22-Jun-98 ASM/SDE-2007/109 YES YES YES YES YES  
110 120 PARTHA SARATHI DE JTO 1995 21-Dec-98 ASM/SDE-2007/11U NO YES YES YES 

111 133 AKSHAYA KUMAR DAS JTO 1996 16-Jun-00 ASMISDE-2007111I NO NO YES YES 
YES 

 YES--ligible for 02-03 wit. his junior at SL 122 

R-17igible 112 6GIMRS MOUSUMI LAHIRI GHOSH JTO 1995 19-Jun-00 ASMISOE-2007/112 NO NO YES YES YES  for 02-03 w.i.t, his junior at SL 122 

113 -  88 PAMANUJ DEYPURKAYASTHA JTO 1995 19-Jun-00 ASM/SDE-2007/113 NO NO YES YES - YES Eligible for 02-03 wit. his juniort SL 122 

114 127 PR1YA RANJAN CHANDA JTO 1995 19-Jun-00 ASM/SDE-2007/1 14 NO 	1 NO YES YES YES Eligible icr 02-03 w.r.t. his junior at SL 122 

115 143 UTPAL GOSWAMI JTO 	j1996 19-Jun-00 ASM/SDE-20071115. NO NO YES YES - YES Eligibte for 02-03 w.r.t. his junior at SL 122 

116 147 GIRINDRANATH KALITP, JTO 1995 19-Jun-00 ASM/5DE20071116 NO NO YES YES YES - Efgible forO2-03 vi.r.t. his juniorat SL 122 

117 1941  ISUBHASH CHANDRA RdY JTO 1996 19-Jun-00 ASM/SOE-2007/1 17 NO NO YES YES -YES 
- 

Elicible for 02-03 wr.t. hk junior at SL 122 

118 196 DlPAK DUTTA iTO 1996 19-Jun-00 ASM/SDE-2007/11 NO NO YES YES YES Eligible 1cr 02-03 w.r.t. his junior at SL 122 

119 [240 KAI1AL BORO 	 - SDE 1995 19-Jun-00 ASM/SDE-2007/119 NO NO YES - YES - YES Eligible icr 02-03 wit. his junior at SL 122 

120 245 PP.ABIN KUMAR SAIKIA JTO 1996 19-Jun-00 ASM/SDE-20071120 NO - NO YES YES YES Etiibte for 02-03 wr.t. his junior at SL 122 

121 174 DW1PEN SARMA JTO 1996 16-Nov-00 - ASMISDE-20071121 NO NO NO YES - YES—F Eligible for 03-04 w.t. his junior at SL 122 

122 68 PRATULSHARMAPANDIT JTO 1997 21-Dec-98 ASM/SDE-2007/122 NO YES YES YES YES - 

123 214 ARUP KUMAR DEY iTO 1997 21-Dec-98 ASMISDE-20071123 NO YES YES YES YES - 	 - 	 - 	- 

124 - 92 MRS. NIBEDITA ROY 	- JTO 1997 19-Jun-00 ASM/SDE-2007/124 NO_ - 	NO YES YES YES Eligible foro2-03 w.r.t. his junior at SL13O 

- 125 107 DILIP DEBNATH JTO 1997 19-Jun-OQ 	I ASMISDE-20071125 NO NO YES YES YES Eligibte for 02-03 wit. his junior at SL130 
'---1O8 SUDEEP DUTTA JTO 1997 19-Jun-00 ---  ASM1DE-2007/126 NO NO YES YES YES his junior at SL13O 

127 1501 DIPAK KUMAR KALITA 	- JTO 	[1997 19-Jun-00 - ASM1SDE-2007/127 NO NO YES YES YES Etigibte for 02-03 w.r.t. his junior at SL13O 	- 
128 137 SUBRATA KUMAR DEY JTO 1997 20-Jun-00 ASM/SDE-200711 28 NO NO YES 	1YES YES Eligible for 02.03 w.r.t. his junior at SL1 30 
129 221 ANIL SAIKIA- 	 f JTO 1997 20-Jun-00 ASMISDE-2007/129 NO NO YES YES YES Eligible icr 02-03 w.r.t. his junior at SL130 
133 244 TARUNCHANDRASARMA 	 [ SDE 1998 4-May-98 ASM/SDE-20071I30 YES YES YES YES YES - 

131 225 MD. JAMSHEDUR RAHMAN iTO 1998 21-Dec-98 ASM/SDE-2007/131 NO -  YES YES YES YES - 1 	132 181 OHARMIK DEORI 	 - SDE 1998 22-Dec-98 ASM/SDE.2007/132 NO YES YES YES YES - 

133 179 ASOULSATTAR JiO 1998 23-Jul-99 ASMISDE-20071133 NO YES YES YES YES 
34 34 RAMENDRA CHANDA iTO 	11993 25-Jul-99 ASM/SDE-2007/134 NO - 

YES YES 	I Y_ YES - 

135 54 DEBABRPJA BHOWMICK JYO 1993 26-Jul-99 	I ASMISDE-2007/135 NO 	[ YES 	1 1 Y E S__j YES YES  
I 	 - - 	 - 	- 	Page3of5' 
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.,\MATI RAY 
¶ 	 /.1LP\ANATH SENGUPTA 

,:IJLLA KR. SARA - 

	

- 	AJIT.BHATTACHARJEE 
- A9IBRAJEN KAKATI 

206 PRAD CH. SARMAH 

	

• 	I MD. SAMSUL HOQUE 

. 	3 	106 MRS. JAVA MAZUMDAR 

	

J7 	195 MINTU KUMAR BORA 

DESGN RIY I DOJ AS JTO Roll NO. 

JTO 19 	26-Jul-99 ASMISDE-20371136 
JTO 19E 	31-Jul-99 ASM/SDE-2007/137 

I 	JTO 19EE I 	16-Aug-99 ASM/SDE-20071138 
- 	 JTO 19E 1 	16-Aug-99 ASMISDE-20071139 
- 	 JTO 1993 I 	15Aug-99 ASM1SDE-2007/140 

JTO 19;E1 	16-Aug-99 ASM/SDE-20071141 
JTO 1995, 1 	30-Nov-99 ASMISDE-20071142 
JTO 193 ji 	20-Dec-99 I 	ASMISDE-20071143 
JTO I 19Et 	1-Jul-00 I 	ASMISDE-20071144 

Eligible for the 
2001-02 	2002-03 	2003-04 	2004-05 	2005-0G 

NO YES YES YES YES 
YES. NO YES YES YES 

YES NO YES YES YES 
NO YES YES YES YES 

YES NO YES YES YES 
NO YES YES YES YES 
NO NO YES YES YES 
NO NO YES YES YES 
NO I 	NO I 	YES TVF 

REMARKS 

for 02-03 w.r.t. his junior at SL 160 
for 02-03 wit. his Junior at SL 160 
for 02-03 wit, his junior t SI 10 

MANIK CHANDRA DEKA JTO 1993 	10-Jul-00 ASMISDE-20071145 NO NO YES YES YES Egib!C for 02-03 wit, his junior at SL 160 

F1 4

26 

1'5 
26 RUPAK MEDHI JTO 1993 	10-Jul-00 ASMISDE-20071146 NO NO YES YES igible for 02-03 wit, his junior at SL 160 

 128 SUDHANGSHUDEY JTO I 195 	10.Jul-00 ASM/SDE-20071147 NO NO YES Y ES7'.  YEs or 	 - 	wit his junior at SL 160 

r 	,145 1Zi t:Z:,VVt\Jtt I UU I hR , J I 0 19- 	I 	10-Jul-00, ASMISDE-2007I14 NO NO YES YES 3;3ible br U-3 v/it. riisjunor at SL 160 
149 130 ABHIJEET SEN JTO ' 199E 	10-Jul-00 	 • ASM/SDE-2007/149 NO • NO YES YES I T:gibifor 02-03 wit. his junior at SL 160 
150 131 SATRAJIT DHAR JTO 1993 	10-Jul-00 ASM/SDE-20071150 NO NO YES YES for 02-03 wit. hisjunior at SL 160 
151' 142 NAZRUL ISLAM JTO 1935 	10-Jul-00 ASM/SDE-20071151 NO NO YES YES YES Eligible for 02-03 wIt. his junior at SL 160 
152 171 RAJANI KUMAR DEKA JTO 1935 	10-Jul-00 ASM/SDE-20071152 NO NO YES YES -  YES ' E9cible for 02-03 w.r.t. his junior at SL 160 
153 178 KADAM ALl AHMED JTO 1995 	10-Jul-00 ASM/SDE-20071153 NO NO YES YES YES' ElibiC for 02-03 wit, his junior at SL 160 
154 .180 JAY PRAKASH SHARMA JTO 1933 	10-Jul-00: ASM/SDE-20071154 NO. NO YES YES 'YES Eiaible for 02-03 wit, his junior at SL 160 
155. 202 NIPA KUMAR BEZBAROOAH JTO 1933 	10-Jul-00 ASM/SDE-2007/1 55 NO NO YES YES YES I 	Elible for 02-03 wit, his junior at SL 160 
156 210 NILIM SAIKA JTO 1995 	10-Jul-00 ASM/SDE-2007/156 NO NO YES YES YES j 	E!ible for 02-03 wit, his junior at SL 160 
157 213 NIPU KANTA NATH JTO 19951 	10-Jul-00 ASM/SDE-20071157 NO NO YES YES YES Eaible for 02-03 wit, his junior at SL 160 
153 218 SUSHIL KUMAR SARMA . JTO 1995 	10-Jul-00 ASM/SDE-2007/156 NO NO YES YES YES Eligible for 02-03 wit, his junior at SL 160 
159 81 SANKAR DAS '  JTO 1995. 	25-Aug-03 ASM/SDE-2007/159 NO NO NO ' NO NO Ecible for 05-06 wIt, his junior at SL 160- 
150 155 PARAMESWAR BASUliATARY JTO 195 	16-Aug-99 ASM/SDE-20071160 NO YES YES YES - YES  
161 KAMESWARDAS 	'r , JTO 19951 	1-Jul-00 ASMISDE-2007/161 NO NO YES YES 'YES  
162 57 CHAI<RADHARSARMA JTO 19931 1-Jul-00 ASM/SDE-2007/162 NO NO YS YES YES  
163 114 DIPAKOEB JTO 19 1-Jul-00 ASM/SDE-2007/163 NO NO YES YES YES  
164 115 AMITAVA DUTTA JTO 19 1-Jul-00 ASM/SDE-20071164 NO NO YES YES -YES 
165 223 ANANTA KUMAR HAZARIKA 	. JTO 1999 1-Jul-00 A5M/5DE-2007/165 NO NO YES YES - YES ____________ 
165 224 MD. JAHAR ALl JTO 1999 1-Jul-00 ASM/SDE-2007/166 NO NO YES YES YES• )central AdmintrtiveTribur 
167 '16 GOBINDA CHANDRA SARMA JTO 1959 I 10-Jul-00 ASM/SDE-2007/167 NO NO YES -- YES _YES  
163 51 JAGANNATH KAKATI JTO. 1959 1 	10-Jul-00 ASM/SDE-2007/165 NO NO YES YES YES  

169 53 SABI RAM KALIA JTO 1999 	10-Jul-00. ASM/SDE-20071169 NO NO YES YES YES 
.170 58 RANJIT-SARMA 	. 	 ' JTO 19931 	10-Jul-OOj ISOE-2007/170 NO NO YES YES YES T1. 	.., 	.. 	 .. 

171 60 SATYENKUMARSARMA 	' JTO 19931 	10-Jul-00 	- ASM/SDE-2007/171 NO NO YES YES _YES  
. 172 61 PRADIP KUMAR DAS JTO 195 	10-Jul-00 ASM/SDE-20071172 NO NO YES YES _YES  
173 62 MD. MAINUL ISLAM JTO 199 I 	10-Jul-00 ASMI5DE-20071173 NO NO YES YES YES - 

174 74 LOHITCHANDRA DE -' JTO 19- 	10 Jul00 ASM/SDE 200 	17-. N 0 NO YES YES YES 
175 94 MD. ABDUL AZIZ JTO 19551 	10-Jul-00 ASM/5DE-20071175 ' NO NO YES YES YES  
175 95 AMIYA KR, SARMA JTO 193 	10-Jul-00 	. ASM/SDE-20071176 NO NO YES YES YES  
177 102 DILIP DAS JTO 19 07 	 ' 	10-Jul-00 ASM/SDE-2007/177 	J N 0 ,  NO . YES YES YES 
179 123 MRS. ARUNA CHETI;. JTO• 19 	10-Jul-00 	, ASM/SDE-2007!178 - NO NO YES YES 

-
YES  

'175 ,160 SANJOYGOGOI JTO 1933 	10-Jul-00 A5M/5DE-20371179 NOI NO YES YES YES 
180 p173 SNEHADRI 5EKl-IAR SAHA 	

- 
JTO 1 999 	0-Jul-00 _ASM/SDE-20071130 ±OI N0 YES YES[YES  

- 	

' 	 I 
Pe4o'5 	 - 



DESGN R/? 	DOJ AS JTO Roll NO. 2001-02 2302-03 2033-04 2004-05 2005 
i' t, 

JTO 9991 10-Ju1-00. ASMISDE20O1flSl NO NO 
No 

YE S 
YES 

ES Y 	j 
YES 	l 

YE 
YES 

JTO 19991 10-Jul-00 .ASMISDE2007IlS2 NO 
YES YES 

tIAWESUR RAHMAN 
JTO 19991 10-Jyl-00 ASMISDE-2007!183 NO NO 

NO YES 
___- 

ES . 	YES 
LKU 4 	S ARDA 

JTO 1999 10-Jul-00 ASM/SDE-200l!164 NO. 
NO YES YES 

- AANONJ 	DAS 
JTO 1999  10-Jul-00 ASM/SDE-20071185 NO 

NO YES 
ll 

YES 
IF 23 SAUDDIN AHMED 

JTO. 19991 7-Aug-00 ASM/SDE-20071166 NO 
YES YES YES 

119 NABAJYOTI BARUAH 
JTO 19991 1-Oct-00 - ASM/SDE-20071167 NO NO 

YES YES YES 
75 HITESHCHOUDHURY 	- 

JTO 19991 9-Oct-00 ASM/SDE-20071186 NO NO 
YES YES YES 

65 
168 CHA8INCHANDRDAS 

JTO 19991 9-Oct-00 ASM/SDE-20071159 NO NO 
YES YES YES 

189 -169 DAMODARDEKA 
JTO 1999 9-Oct-00 ASM/SDE-2007119° NO NO 

NO YES YES 
190 215 KHAGENDRA KALITA 

JTO 19991 15-Nov0 	I ASM/SDE-20071191 NO NO 
NO NO -YES 

,gi: - 59 MRS PUBALI BHUYAN 	. 
- JTO 19991 16-Ma-02 ASMISDE-2007!192 NO NO 

NO NO YES 
97 MRS. PURABI DUUA - 

JTO 19991 192 	I 16-Mar-02 ASM/SDE-20071193 NO NO 
NO NO YES 

193 103 ABHIJIT 6NAUACHARJEE 
JTO 1999 18-Mar-02 ASM/SDE-20071194 NO NO 

NO NO YES 
194 115 	KSKMAN SUTRADHAR 

JTO 1999 18-Mar-02 ---------------- ASM/SDE-20071195 NO NO 
NO NO YES 

195 172 SAURISH BASU 
JTO 1999 18-Mar-02 ASM/SDE-20071196 NO NO 

NO 
195 177 MANAS RANJAN PRADHAN 

JTO 2003 1-Apr-02 ASM/SDE-20071197 NO NO . 	NO 
NO NO '(ES 

197 15 PANKAJ KUMAR SHARMA 
JTO 2000 1-Apr-02 ASM/SDE-200?/193 NO NO 

NO NO - YES 
19S 37 NAVANMONI GOGOI 

JTO 2003 29-Apr-02 	I ASM/SDE-20071199 NO NO 
NO NO YES 

199 152 K. SRINIVASA RAO 	 . 
JTO 2003 29-Apr-02 ASM/SDE-2007/200 NO NO 

- NO NO YES 
200 153 YEDU RAM SUDHEER 

JTO - 	20031 29-Apr-02 	I ASM/SDE-20O7/2 NO NO 
N O  --YES 

201 154 M. VENKATESWAR RAO 
JTO 2003 24-Jun-02 ASM/SDE-20071202 NO I 	NO NO 

NO NO YES 	I 
20 2 I 	40 P. YELMANDAIAH - 	- 	... IT 2003 24-Jun-02 	I ASM/SDE-2007/2O3 NO I 	NO 

Kn NO 
I 	jJJSARIHADDU 	st-IaJcf\¼-) -___-i-- 	C)r 	02 /SDE200u/204 	.1 	..'. 

- 

- 	---- ----------- - 

I 	- 
I 
	 L:Ii cj it) lc forti 10 year -- 	 RE MAR K. 

204' T 30 SHEELASHREE SAK1Jk 
4-Dec-02 	I ASM/SDE-20071 205 	I NO 

20 5  151 ZAMIR AHMED KHAN 
031 4.Mar.02IASMS2007I2O6 

NO NO 
NO NO YES 

140 
JTO 2001 4-Mar-2 ASM/SDE-20071207 NO I 	NO 

R DAS 

2  I !I.EEEE 2031 8-Jul-02 NO NO 
41 WARYAOSAREO 

JTO 2001 8-Jul-02 - ASM/SDE-20071213 NO NO - 
N 43 PRASADA RAO THAMMAL 8-Jul-02 ASM/SDE2007I214 NO NO NO 

4 GOURI SANKAR BORA JTO 2031 
-ni 	R-Jul-02 	ASM/SDE-2007/215 	NO 	- 	NO 	NO 	N 

25 	46 SAURAVBARGOHAIN 	 i'-' 	 - 	 - 

25 	190 JEEVENDRA PRATAP SNGH 	JTO. 2031 	
NO 	NO 	 - -- 

2 	I 191 RAJEEV RANJAN SINGH 	 JTO 2031 	8-Jul-02- I ASM/SDE-20071217 	NO 	NO 	NO 	NO;S 

2 E 	204 DINESH KUMAR 	 JTO 2031 	i-02 	- ASM/SDE-20071218 	NO 	NO 	NO 	NO I 

I 	216 ARUNJYOTI SAIKA 	 JTO 2031 	8-Jul-02 	ASM/SDE-20071219 	NO 	NO 	NO 	NOrES 

L:I 217 SUMANTA NANDI PURKAYASTHA 	JTO 2031 	8-Jul-2 	ASM/S0E20071220 	NO 	NO 	NO 	 YES 

238 KALYAN BORUAH 	
JTO 2031 I 8-Jul02 I ASM/SDE-20071221 	NO 	NO 	NO 	NO I 

t2J7 JONATHAN RAMMAWIZUA THIEK 	JTO 203 	8O2 	AS1/SDE.2007/222 - NO 	NO - 	NO 	NOJ 

NB :- EIighiIitY List is prep3red on jke basis column 12 arid note 5 therc-urr 	
t 	

2002 of SDE(T). And computing Trg period Sperlt 1F1 iTO cJIaC \dC 8514L 0 0./ND 

.qI7nnc-Pers-II dtd 16/04/2007. 
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r  A1TCIJ1 	ill 	/\1 I 	I 'I'D 
t 	 o.0 hi,!!.,  

011ice of the Chic! GenLi ii 1\ lanag.i I JLLOfl1 / 	- 	 Assam 1 ciccom Cucic BSNL Aominiti itivu Uuikiing 
Panbazar, Guwahati-78 1 001. 

• 	 No. Rectt-1/57/2007/63 	 Dated at Guw\hati the 05.1 I .200. 

The General Manager Telecom., 
BSNL, 
Jorhat. 

I 
SUB: 	Limited Departmental Competitive Examination for promotion from 

JTO:(T) to SDE (T) held on 15.7.2007 	Rcpresentation of Sri 
Prakash Singh, JTO - regarding. 

REP: 	GMTD/JRT letter No, E-7IGroup-BIExnmI0-OW IS dated 25.7.20I). 

With reference to the above, it is intimated ihat the candiduure 01 SIA 

Prakash Singh, JTO, for appearing in the above examination was rejected on the ground 
that the candidate did not complete the requisite 3 (three) years of 1 rcgular service as on 
1.7.2005 as per data furnished by the candidate in the application form. 

Moreover, it is worth to mention here that the list of candidates found not 
eligible to appear in the said examinatioji was sent •to all heads of SSAIUnit for 
information of all concerned vide this office letter No. Rectt-1/57/2007/29 dated 
27.6.2006 and the list of candidates eligible to appear in the examination was also 
available on the Circle website well before commencement of the examination. 

There was no objectionlappcal before the coinineneeineiil of the 
examination regarding the rejection of candidature of the applicant. 

Therefore, there is no scope on the part of the CicIe to give any remedy to 
the applicant atthis stage after the declaration of the result. 

The applicant may please be iiitiinated accordingly. 

-. 
N.K. Rabha) 

Assil. General Manager (Admn) 

'009 

• 	 • 	 wahati Bench 



(A GOVERNMENT OF INDIA ENTERPRISE) 
O FFICE OF THE GENERAL MA NAG ER 

/ 	 . 	JORHAT TELECO'l DISTRICT 
JORHAT - 78500 

No.E-7/GroupB/Exam/09/ 	Dated at Jorhat the 25-07-2008. 
• 	 . 	 - 

To, 	. 

The Asstt. Director of TeIecm. (Rcctt). 
0/0 the Chief General Managed Telecom, Assam Circle, 
BSNL New Administrative Building, Panbazar, 
Guwahât,i781001 

Sub: - Representation regarding LDCE for promotion of JTO to 
SDE (Telecom): Forwarding thereof. 

Ref: - The DE TAX &Mobile, Jorhat letter No.C-1/Staff/D-Tax/ 
Representation / JRT / 08-09/ 01 dtd. 15-07-2008. 

One representation submitted by Sri Prakash Singh, iTO E] OB, Jorhat: 
regarding rejection of his candidature for appearing in- th Limited Deptl. 
Competitive Examination from JTO (T) to SDE (T) he or July, 2007, which is. 
self explanatory, forwarded herewith for favour of your kind :ecssr-y disposal 
please. 

It is intimated that on successful completion of Orientation and Field 
Training of ITO from 17-02-2003 to 25-05-2003, Sri Prakash Singh, DIR ITO 
Rectt. Year, 2001) was appointed as ITO on 26-05-2003. 

Enclo:- 1 (one) representation with 
Photocopies of documents. 

Divisionalgi eer(Adnin & Opn.) 
0/0 the GMTD, BSNL, Jorhat785001. 

E-7/I'i-iI/51 	 - 

._ • 1- •  
ntr, 

25 AUG 2009  
Guw&tj Bench 

;1Th3 

EnoJ24 L-11 
U 
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL:: 
GUWAHATI BENCH:: GUWAHATI 

-- - 
I 	

WIMP 
 

/
1 9iA 

Gu wjt Ben 

ORIGINAL APPLICATION NO.27/2009 

Sri Prakash Singh 

Applicant 
Versus 

The Bharat Sanchar Nigam Limited & Ors. 

Respondents 

IN THE MATTER OF 

An Affidavit to clarify certain aspects of 

facts which cropped up at the time of 

hearing of the above mentioned Original 

Application on 12.01.2010. 

AFFIDAVIT 

I, Sri Prakash Singh, aged about 35 years son of Ram Bikash Singh, 
presently working as Junior Telecom Officer (OCB), BSNL, Jorhat, resident of 

Qtr. No. 8, Type - III (New Block), Lichubari Telecom Colony, Lichubari in 
the district of Jorhat, Assam, do hereby solemnly affirm and state as follows: 

1. 	 That I am the applicant in the above noted case, conversant 

with the facts and circumstances of the case and as such competent to swear 
this affidavit. 
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L 

That the deponent states that he had approached this Hon'ble 

Tribunal by way of filing the above mentioned Original Application raising a 

grievance against the arbitrary and illegal action on the part of the respondent 

authorities in not permitting him to appear in the Limited Departmental 

Competitive Examination held for promotion of the Junior Telecom Officer's 

to the post of Sub-Divisional Engineer for vacancies pertaining to the year 

2005-06 on the ground of having not fulfilled the eligibility criteria for 

appearing in the said examination. 

That the deponent states that the above mentioned Original 

Application was taken up for hearing on 12.01.10 and on the said date certain 

queries were raised by this Hon'ble Tribunal as regards the factual aspects of 

the matter and directed the deponent vide the order dated 12.01.10 to file an 

affidavit clarifying the said factual aspects. In terms of the order dated 

12.01.10 the deponent begs to lay before your Honour the said factual aspects 

in the form of the present affidavit. 

That the deponent states that the list dated 26.07.07 of the 

ineligible and eligible candidates were prepared by the respondent authorities 

after complying with the provisions of Column - 12 and Note - 5 of the 

Recruitment Rules of 2002. Further, the training period spent by an incumbent 

Junior Telecom Officer was also counted towards computing the eligibility 

criteria of having rendered three years of service in the grade of Junior 

Telecom Officer. The deponent had no role to play in the short-listing of 

candidates found ineligible and eligible to appear in the Limited Departmental 

Competitive Examination held by the respondent authorities. The deponent had 

no reasons to doubt the process of short listing of candidates when the highest 

authorities in the corporation carried out such exercise. It is pertinent to 

mention here that the authorities of the B SNL have prepared no seniority list of 

the incumbents in the cadre of Junior Telecom Officer on the date of filing of 

the Original Application before this Hon'ble Tribunal. 

That the deponent states that seniority in the cadre of Junior 

Telecom Officer is determined on the basis of the marks secured by an 

incumbent in the Orientation Training! Phase - I training imparted to the newly 
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recruited Junior Telecom Officer. The Junior Telecom Officers namely Sri 

Sarihaddu Seshagirirao, Assam Circle and Sri Waryao Sareo, Assam Circle 

who are junior to the deponent owing to securing lesser marks in the above 

mentioned training were allowed to appear in the Limited Departmental 

Competitive Examination held for the purpose of promotion of the Junior 

Telecom Officers to the grade of Sub-Divisional Engineers. Consequently, in 

terms of Column - 12 and Note - 5 of the Recruitment Rules of 2002, the 

deponent also became eligible to appear in the said Limited Departmental 

Competitive Examination, but due to the fault committed in short listing of the 

incumbent Junior Telecom Officers, the deponent was debarred from appearing 

in the above mentioned Examination. 

That the deponent states that the fact that the above 

mentioned juniors of the deponent had secured lesser marks in the Orientation 

Training! Phase - I training was not known to the deponent. The deponent and 

the above mentioned juniors had completed their Phase - I training in different 

batches and at different times. Had the respondent authorities prepared a 

seniority list of the incumbents in the cadre of Junior Telecom Officer, the 

deponent could have known about his seniority position in the cadre of Junior 

Telecom Officer vis-à-vis the above mentioned juniors namely, Sri Sarihaddu 

Seshagirirao and Sri Waryao Sareo. The respondent authorities having not 

prepared the seniority list of the incumbents in the cadre of Junior Telecom 

Officer, the deponent could not have known at the time of publishing the list of 

eligible and ineligible Junior Telecom Officers on 26.07.07, his seniority 

position vis-ã-vis the above mentioned persons let alone the marks obtained by 

the said persons in the Phase - I training. As such, no fault can be attributed to 

the deponent for approaching the respondent authorities for amelioration of his 

grievances after the Limited Departmental Competitive Examination was over. 

That this affidavit has been filed to bring on record the facts 
narrated herein above. 

That this affidavit has been filed bonafide for securing the 
ends ofjustice. 

*OV 
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9. 	 That the statements made in this affidavit in paragraphs 
,. ' 	 are true to my knowledge, 

those made in paragraph 
being matter of records are true to my information derived there from and the 

rests are my humble submission before this Hon'ble Court. 

And, I sign this affidavit on this the 18 th  day of January, 2010 at 

Guwahati. 

Identified by 

ca41 z,j- 
	 DEPONENT 

Advocate 

Oc*ica4 A itm 

(G v tira 1.e 
ijTTT 


